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[Shri P. Venkatasubbiah]

(3) Twenty-sixth Beport on ac-
tign taken by Government on
the recommendations con-
tained in the Sixty-fifth Re-
port of the Estimates Com-
mittee (Third Lok Sabha) on
the Ministry of Railways—
North Eastern Railway.

(4) Twenty-seventh Report on
action taken by Government
on the recommendations con-
tained in the Ninety-fourth
Report of the Estimates Com-
mittee (Third Lok Sabha) un
the Ministiry of Defence—
Defence Metallurgical Re-
search Laboratory, Hydera-
bad.

(5) Twenty-eighth Report on ac-
tion taken by Government
on the recommendations con-
tained in the Ninety-fifth
Report of the Estimates
Committee (Third Lok
Sabha) on the Minjstry of
Defence—Electronics and
Radar Development Estab-
lishment and Defence Electro-
nics Research Laboratory.

12.16 hrs.

THE BUSINESS ADVISORY
COMMITTEE

Thirteenth Report

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND COMMUNI-
CATIONS (DR. RAM SUBHAG
SINGH): I beg to move:

“That this House agrees with the
Thirteenth Report of the Business
Advisory Committee presented to
the House on the 13th February
1968",

MR. SPEAKER: Motion movad:

“That this House agrees with the
Thirteenth Report of the Business
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Advisory Committee

the House on the

1968".

presented to
13th February

.?J:[H.I MANUBHA] PATEL (Dab-
hai): Yesterday, I had made a request
that we abolish the lunch hour.

MR. SPEAKER: No. This was consi-
dered and it was not accepted, -

SHRI MANUBHAI PATEL This is
practically wasting the time of the
House. Only those who have cars can
go and come back,

MR. SPEAKER: We cannot have a
discussion on the floor of the “ouse
on cars and no cars. He has a scooter.
Others do not even have that. The
question is:

“That this House agrees with the
Thirteenth Report of the Business
Ad¥isory Committee presented to
the House on the 13th February
1968",

The motion was adopted.

12,17 hrs,

MOTION OF THANKS ON THE
PRESIDENT'S ADDRESS

sht i SR ¢ (W) <
T, e wge, ¥ e F i
g frefafed sqm ®39 & a0
ST FAAT ARG E -

“That an Address be presented to
the President in the -following
terms: —

“That the Members of Lok Sabha
assembled in this Session are deep-
ly grateful tp the President for tke
Address which he has been pleased
to deliver to both Houses of Par-
liament assembleq together om the
12th February 1966".
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(M.)

SHRI S. M. BANERJEE (Kanpur):
Say ‘Congress Members'.

SHRI RANGA (Srikakulam): When
a Motion of Thankg on the Address by
the President is being moved by one
of their own Members, the Members
opposite have such scant respect that
the Prime Minister and the Deputy
Prime Minister are not aghameq to be
absent from the House. We take
strong objection to this.

SHRI NATH PAI (Rajapur): It is
very right.

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND COMMUNI-
CATIONS (DR RAM SUBHAG
SINGH): They are coming.

SHRI NATH PAI: What is the your
ruling on the point raised py Bhri
Ranga?

MRE. SPEAKER: There js no ruling.

SHRI N. SREEKANTAN NAIR
(Quilon): On a point of order, What
happens to the Insecticides Bill which
was being considered last?

MR. SPEAKER: No. The hon. Mem-
ber is on his legs.

=Y Wiy oraw ;¢ AT WEAE
g, g URNfA T Fwmaa ¥ fau
weaT WG § % SR 58 ¥ &
al § HeEAl ¥ GHW I gEEH
F FTCINT T § T A GER T
¥ A9Y wHw Y ¥ § AR A8 wiw
geent § wwifaw wEeag § av
gifa® geeag § | S, g7 AW
waE ¥ fafa § fe 3w & grond
¥ 2099 ¥ IR WA QAR AW AW
$6 O wgeayyl ¥ We § 5wt gw
¥ g faqwdis €1 w1 o9 Wi
FTRE | IFA 99 T T8 QT 1A
W ® W= WIE WWF g5 & I
diwr | e &t ad K qwagd &

I A G | FATL ¥y T v
F WA N 5T SEIT LRI FT, 9
qTIEF AT 7, (E GATHFE gAY
g daw & wmn St e # faew
T WL I 5 a9 F 747 a9t &
& T &Y AT Y A 3T A ET
4T & g e 9 ¥ 91 pi0E awTT
& war el # wdw A Aewna
TETE §, AT T T XW 9T WA Fu
UG WO § T TAEIaE
W F @@ ¥ X I AT, dpfA
faamei 1t BiF ¥ @@y & @y fFa7 o
it AT A §, 2w F qwar w1, fow
LW EFC T AU AWIEE B SWT
@ ¢ gFEer f&ur | SgiT awrs
& & aw & wawfafafwal = fagiv
T §FE §1 weEw fHar WX IW s
qFEEr T weEdr & w fr

o, wiies §6e & @9 WA
X 2w & g v A G
T § Wi wrE GHC AG FT AT
AR T w7 § WA gk
A Emh wifd 1 ae JE § o
AR T & wifew fqwaard § Ty
wWH T ge 7 5@ @9 w1 w9 fear §
fr g7 w9 & O gww #) AW oA
9, ¥ forad wr At AN €
TR Br % wry AT F1 WE HY
T WY1 | W A OF S99 T I T
wrarg frar a1 5 g¥ ameil whafea
SR 9 e g, @ AW
F i ¥ fag) sfem ma gy aw®
W W ¥ B-faE afufag e
AW B R T GET T A
T WY TR A 8, O ¥ W
THT AR $ A |

T AL 3W F TR AT §—
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[=fr s==sha area]
ST e g o foar av g A @ wroe
NEsas i, @ W § =mwEw
TATA FY AT FT, g9 99 99 TF
oY T ogw o ¥ | OF a ¥
AT W AR WA AT STy
Y gL, TAT T TFAT Y |
AR EANE g A AT AT &
T grErcTETEy il F1 qufea §3
F WA ST F agE ¥ @ oam W
ToAfaE SraTEy gifae F1 4, gW Y
saaaaa oot e sm g qm aw &
sfas el wY gifes FEUE, gW A
o Tw FY qifgs A7 F1 o"g Fo
&1 o foa ar, AfeT o 9@ g @y
F fr gt A ¥ Wt F @AW a
s S g g, A g eI £ fF
s W a5 o § S T
TEAT WL AR WEA AR
T o G 2, wiEt F g F Aww
g 2, ot g ¥ R4 A, T
g7 1 W€ WG g AT g
qomA WIT ZATT &% ¥® ammEr
& S AnrET Tfge | T 9 W guid
g & wrd §, forsr g g faree
2| W T AW AT g9 7 & fau
g™ = a @ wgfa wEew A
a9 ¥ a1 HETEA A9 AiwTer §
T &1 foar @ | S Ty ¢ e oo
s g g /W ¥ A g
& wwag et o faie R 78
3 qwad T W E AR I T
waardl #1 g9 & ¥ fau Igw
W a1 W e § fe o
T gET @ R IS T, TR
e # AT F, TEA @ 9T
ard, faam-fafrmr &% ow gaX &
qET ¥ T T Tl ;O e
fa | I TW T BT A AETRA
forar g FrgaTY Al T sTow ¥ 7w
13 F1 Ty a1 5 go o1 Rw F we

NI T EAAT S §, g€ & ¥ AW
T o % ofagfas Faw vomm &,
T & 7 3w B w0 oAy B Wy &
o g, e wmd @
forar § Fr g o Bw ¥ oomae #Y et
F) A9gd FUI, g7 ¥ T e § wiigw
fraior ¥ droml FY amr § arfe
HYAT ST FY IO § grFTa faaw
=rit & 2, ¥feT dar www § e ot
W AW § qg uf| FAeC gy a9
o @ 2, fawdr g€ Ao W
12.25 hrs.

[Mr. DeruTY-SPEAKER in the Chairl.

wa g ¥ & ueifas aarfae
%1 w9 feard qgar &, sS@gw amw
# Z=a & fF wx agr 9T Ff 7@
7 feafa ® 7 & f5 S9a1 & W
T AT HE, FWGT F FWI FI
FLEd, THgH fage & WA E fw
g g 7wt X Gfesw ad g
U F1E FER A a7 T TH
w1 ®1E AT € g, 99 gW S9T
RUFHRIIGT § a1 981 F &7 wdY
Fod sy e dr & i ag g7 Al
awRy § T ag o7 At € e At
tRamat Fafafma § s gw
ad § fF gome o) g ¥ e
W YER & geifas wfre Tl
tagiwm N A fr
qoY R F weee fam amt A, fow
T qw oW, o ashw it
F1, fom i At w1 g dean
%, gwx 100 af ¥ gfewr wav @, G0
@ 7Y & 5 s 9 gt & fod, S
A o smm fmr ?
9 g® a7 § fF A W anwarfasar
& am o frig o) e &t «
e gl &, 9@ g dwa § T H
grvafarar & am X fdle i)
Frrdrg el oY s e el R, T g7
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gy § f5 arwarfowar & awd
fat Fo1 o & ot e ¥ T w1 g
T § fe guy odfadear & 9w
fagra #t fodr g s oftanr & aofa
w7 v e forr &, Y Fwwe Ay At
A @, o A arwd o I @&
g msERgwg 5=
s § fF wwi ¥ W= § afwmi
fae vo1 oy & = gl o ww
% {7 # geArch § 9w @ WS
§ #1 s #, g ®, g oy
W ¥ &7 [OuT AT &, §Y g et S
¢ 5 = gl Uy wie fee &
sma gefr ar a0

T|T 9% % W W F WA
¢ W ot wEmhew wefy wEew
37 gl BT aCH 20 F W da g
A Ffeargdl Y T gEedt ;1 9}
M F oA AT E—TEh, I T
N q@ ¥ g0 T AR w7 g
¥ g FHT g # Afq w
sfarmfea w48 g% #gr & % 7 awen
TEl FY g9 AE ¢, 98 AL awe
2, Wi smavga fear & o g7 ooft ol
& g1y 4T, AT T T aHeETH
1 g fre

oo, § T wegw T g fF
A AT TF T IaS TANIAET w7 A9TT
T ¥ ¥ qfefess gr-efafedy
qw ¥ fearf o ], 9w% fv gm
WM F AR IOUN Aigw @5 § |
20 gl K (M AW AT AW A A
& f9Y gAY Y T g I, 3o
gl ¥ gav v qw ¥ fewet & foE
ot BT =EeyT, IR @6 #7 dErEn
W[ F fay faoet 3 N sy,
T FIT F w7 G W A W/
sraeqr &, W oo o o fow
Haga go o g | & ¥ o5y Ffw
Y T 71 & T AEAE ) A A

(M.)
TE & fF w9 o gATd dETT e
wat g€ § s ag ot 7 & e Ao
wWAa R Hfcag g F@iamins
w=T FfY sraear ® qEa w0 §
Wit W@ 3w & T W= w50
wfawa fgear Zary aw & #fw ¥ o
ST WY F FT AAEEAT FOT, TAFT
AT F1I, a7 AWHG AL g qHa,
IS wfy TEF &) awdl, 1 G HY
AT AT X wggw fear @ T Ty
frear frr g fe g @ MY FAT &4
o & fordr =% qrew s wiw, fea
#1 geq foy o, s fodr A ax
& #1 waw g1, 57 fad &= w71 w9y
&1, T WIT I FT T g, W
ITHF FOMT { w9 g3 fvea Wi
g% Tae W] femmr § 1 wfe
Fagnag g Pt ag ¥ gw &
g Froddy Af WA Wfgd, W
wr t aga 39 wwfy o M g
T FH AW e g, feaml w1
T A FT ;Y Fw F fad, g foy
e 3 W iy & A7 dat & AwH
F, ITH! FG F T4 GTEA 37 FT AR
i wt @ i gk feart & 5 Al
1 woamar Wy & fed ) AWt &
W ¥ =T d%e 911 faEe W H
1539t & 10 goe ol Zg@ e
1 U 1T 9 G wAT, 90w
¥ iy AR TN AT W AR
¥ & ast ¥ 15 g fslt egqa-aer
w1 Y 9OT wRw ¥ e
fr qgi & ol & o= AW
g1 gwl, SR T AEEA
1 e fe i gw gl & T
2wl & AT gre 7 oA, feay F7 O
& FT Ag 9T AFA, T {7 AL Wew
TEATT FY A AT & | gETD eIy
T g A o foit @ i e
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[+ s grew)
“Feami ¥ 29 a9 #1939 faar o=@
FfY ¥ d7 & wrwfriT av—ant
Rw ¥ AT & fordr ag T I3 IR
2 ¥t T ¥ EX fe & ww A
Y ACE WOET AW WEHET T
A wendEn A @Ar gy
AT §2@TT T A% 3 A% Afew =W
WHTT FH HFE AT W AT AT @ EH
Tom @ 1 61 ¢ T WX SR
AN T FETE 1w W A ow
T A qm o F g g

¥ <me g e g afw S wfed
T gat I A A=t I H 99
T doAr g IifgT | 99 1 See
g A A AT Au g@mEl ¥ fen
CIEHIHFIT F FAT g1 oW
o qfil § = w0y et
HEHT E0 & I H FT AT &)
‘9 FT EE 3T dom oafw @w oI
FTH OFY FL )

sftaq g9 7 1 @/ Aifg wETs
EANgE A ITTE T F J AR
F o F Faw S fraew
£, g0 ¥ A arfaa Fr 3 A Fiferw
1 § gardr us fowgm 6 Wy fr
Al w1 Ifaer o & faey o aw
¥ 39 T § O 39 IsraT
g framl #1 39 Y sow @1 sfaw
@ ford 1 fo s aut & gae Ff
TR T FTOF Fw qg W g
M %1 99 & SR #Y wEl AT
et e @ ot 20 & wwwar
¥ fr g Afet s ot ardy @i
2 ®[ Tod F HRT T AN FET
g o T F fam ed woy T &
AT ART EITF TA TEA | AOAT TG
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1 Ay ot @ wed ) ¥ qwwar
g f¥ aoere @ fedi i aow § T8
wﬁwﬁvﬁwmmm AT W
T L

e wrfE §% @ g
WMF WY | W9 AR BN &
=T OF W g3 § fewer aw
qFEET W@ X FF Iww
5 sfgw @ famdf @ @+
AT, WG wTET FT Fandf 17 9@
Framar ¢ v s #r e A g
7 2w gfew & farg o agan &, wAr
sty & fou sfeag gar & o & TX
HFET FT AHAT FCT G E | FH
T TR Fe A E ) g A
At amifas da ¥ w=w A
Wﬂ"rm w1 AW &, wfer g1 4
ST AT 34T § | feey AT T FF WY
forrs & 98 wfee wrfy & @t
Ffsargar wrdt ¥, Wt 16T &7 AweT
&, gt & dgrma & qed
T4 mrawg § gy Afa 7 & &
g gfvar F 9 aure fax AT @
fogry ot fat o & gurdy wwrdy
Fraff do Fadf T et § g7 0
EA A F Fwwr g £ 77 AT
il & 91 v oY WY W EW § Far
fe o gt &7 F1 WTiAfE AT F
T FANT TE FCART A A A IT
Al # wET Ag fRar 0 WO
AEHATH H EA @ I a9
& wo fagmw & fog o 3o & oY
FgraaT 1 AfE g qe w7 & e
w® ¥ AUAT FA F F AT w9
siafes argdl & FTT | ¥ qg 7T
TN AWM F ATHA § | TE WA RARL
fire g Fram & fis At A
gt A g fo v
1 FHA 20 AT 9@ WE AT A7
20 @t # faqifaa wd s &
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T Wi uF- e fefa o gw
wifew qme T aE & fe g
ARy ST e ST o A §
7z Tovaw g fav gw 7 Qe
! arr ¢ o R amwar § f oo £
Hnq o7 T § 9atE 37 37 9T frare
FEAT qEM | AT e wx ¥ fF
o #T 9 g% gArh s
=raeqt 1 62 ¥ fegerT % frod
o ¥ gt O F W FA fAg
Tk o I Yem A F dw
*7 aF &g %1 § FF fram o &
AT TS T F T 9T EA A
#1 &, 30 6o ax w7 F Oy
ZHT Y HE forber g 3w F AT
Ay o AT e ¥ ey
T gAY e A TN 9 A7 wwew fear
frar & B gf oot 3w § w=w g
aifas  @aTerATE €Y SqYEAT FAT 0
AR WA F @ ot gw
gz dfdfeafian sow T2w
e H asr i oy & a¥ @
20 @ ¥ | g falal § IR
fe i@ edm ) gwImaE #
Ay & Fr oo oY fegfy # 9} g
s Afx &, = ot Af
F wre gardr wfaw fafa 433+
Zrft &1 g W AEHATAE FY, WA
grerdt 1 B AT ST F SAaT a7
o7 A #¢ q@n 1 g7 & foaw g
s m AT g1 @F fAg
oW AT IR AT W & AT
oA I TIA E | gT T Fagy
fedi & win o0 {5 Argd & v #NG(
¥ w1 g w1 oafgse AT
oifgw 1 o @A s g afafee
AN T AFA &1 39 g% R OF
o ¥ Wi or & ogw A48T 87 -
FTor &3 qife &g AT S HF A7 S
= & gral F gdr @ g SAar F
T gEAATE & fag o | 34 dEw

(M.)
¥ w9 fF gw a7 s fadi &
T ® gETh B ¥ w7 ¥ 41
i gt wlefwt drawr Foesg @t 6
& g § qg Wi 9 B oew e
e a7 afrdwer #F 1 g
fadftymam ST A ¢
o graor Praror 6T F o< vk o
St ot & Fwr wom A #
% 37 Y g7 oo &7 &rtg FATE
& g wgga O § qar f AT
forr weft & are e wer @ v afy o
frasfor & ararqe oY @ oo @ Ao
gr fora & g qedwfrs @7 ¥ anf
ST TR EAY g A AT A0 Fro
T & f 3T w1 qurfiwor a7 FET
o & qufassor  waaTe T8
v | Frfarar =7 A g3 e AT
g W 57 6w Smw amr
forret &Y o g writ @@ g wnfE
W AM § fr ogwTe 3w & s wr
7 fafas o swaear & =< o fd
gt & faars A8 & ¥
gH A AT A = T W
%3 & 3791 & AT 0% Fg A0 IWE
fafaw & AT FA G 1 WM F A=
garkar fawfaa i = 709 o
HE T GrE qgAT I AT | AT
ag foafg Fmw @ @ 3w § o=
To=Ag dar g o wifrE e
wafifaFaer fa s F fag faedome
gar F147 § Shagw & fawdf 33 919
I AT F 1 5w g5 feafa & gwaga
w E fe 20 =i & owd
= ST FT Al gH A=A fmia g
fE 39 =1 wifgs favsar 9 4,
30 w1 adl T, wfwar 0w
WEAT 99 & WRT g qq e,
QR 1T T T, T s gafa
# e} 77 1 0T gH W qEQ WY AR
e FT &F F 1 IS AT S @
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(M)
[ wexefiT arEa]

WY T gmgw g oW @ww wr
T § 9T W T T AW 97 -
w ¥ fme w9 W gwA
g% foe sz 3@ 98

S, & 9 a@ ¥ 9 ¥ wfew
Fafaa g forw ara & fag gt weew
J wed wiwwmwr & ey fawT swe
g e v 2w & W= He
Y qret 1 fa SaTT SfE Tw 2w
QAT F FAAIT FET AR § A 1w
W #Y Tt F @A F T Sgeh
ot ag ok fag fomar 1 fawa &1
W4T FT T WEATHT ¥ EhT &1
AT FT T A wrfamr T
FfFT wTaT F v T A W) gL aier
Tl o FwaT § 3 FY FHA A
T THAT & TN THAT F) GAL A T
FTAT AT TFAT & | T ¥ FI g
T A w1 A fr ¢ feam
w 3w F fAw, 2w %Y uwar & forg ot -
=4 & e Ty oF T W E A
TEETT WISTHT F1 @ F W Y qFAT
Tt 79 grfae T F AT | T A TR
FL 38 919 71 54 e fv omw osw
g & 9 AT ToEfaE 6 ¥
T afe AR Awaw § i g A
TI FY ToAAE I F T F sehArer
@ X Bforwr w7 @ & | Tzl AR
¥ e e frm g R e @ ¥ o
&z < frae 30 ¥ fAo A 1 @w
FaR N Afrar @A i
@ @ wae & a1 fifor ofae
HEAT TR FL | g0 T T A g
g ¥ fo Fafrar & o Qv g foret
oA AT # agAfa @, ww W A
aifedt 3t agafa § afw wmar FTaw
AT T TEFAT FT FAAR T T
Ty s, & e g 6 4 awa s
9T g T F I #1¢ ggAta frwrer

(M)
THI | 9T A T T ared fa<
I @ E v g e e dwd v
wErE & w fw ¥ A, W A
N ¥ we< Afae ¥R g1, AR oww
T Tha® 9 g, WL g Jwveh
TEATH BY. ..

ot gerww T (94 feeeh)
W I T &

st s o ;g NETC AT
e A wfaframad ared § T ST
FT qTHd oY W FY THAT FY FAA FA
TS AT & T I Y A S T
THAT F WET T QG F FIC T
R @ § & awwan g e ag w9 & fag
fa=r w1 fawm & o ¥ ol &7y
T &1 913 T ATed Y, A0 weT Aew
&, =18 e fagrd areldt &, sieeraer
A g, At o TWHo FHAT & AT A
ATy ot g, ¥ F1 37 a9 F fa¥ a9y
f& w1or gw "« fawt F< o oW gwl
F o faam #¢ | wfet e wa O
HEF A &3 gL 59 2w A WAy
Ffg g I maa T A ¢
FW R AT A A FT A qgt &Y Fwar
Y 4T FIA FT | FGT FY wfa w7 A
Y ZATX AT WET & o o guerd
farT T § gL W WA ¥ A
T T T T FHSAT FAT &
I L FE G | W9 &
FAL F1E IE FT g G & F wWOE
AW ¥ O W AT F FALC &G AT
argaT g fw w & awm o g
F I g Uw g9 §5 FLITARTEA
freremT 20

s, Gl aTed w91 9T A @Y &
THEE FTIO HT W FFATY | §F 4 AT
& fr migs @9 & | ®YE 99 § €A
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(M.)

TqHIT FReTHi F F0 fRar 1 araady
R Esdt 2 g A IR AN FLAAfFT
T TAST g g S0 F 3w & mea Figae
FX AMT FT gH FAAET ? g4 FE I
Fear # wmr ™, 3w F weeX U
aegfa &1 faarw € wi fqa® fF =7
2w &Y wafy & @ sy fF 3z
wiafaes fasdr fe gardt wsdig usarsq
WEAl & FICAE & A gH AIAY dovesi
F WIAT WFZ F1 AHEAT FEAT L |
M F AILAA T AT qFZ w7
HEEAT FLAT & | 30 & o3zt fafam
[T qAeAT dAF A4 ITFTEA
FFACE 1 AT ITH AR F WA AT
qEATY FAN ATATH FIT, I F FX,
q@ifeat & F9Tar ag gark fag fa-ar
%1 fagr 77 arar & wrw agiwd foasy
oY F AT F1 I qEH R
A Aqe7 foar av f5 Y {amt & figrrarg
Rar g1, faa  wredin depfy, wred
FAGT F [ANAT Y, IART SORCAT FY 98-
1T FT Fgr 97 % 79 37 Y T
FgAfasar w0 o oA § AT g
Jw 1 a6 AT ATFAr F 707 ITH FAAT
ATEY &, 3 H eqArT AT TN Y ATIAT
Y AHT IAF! AT AP0 ARA F | A AT
HEH 97 a9 AT W FHIR WG H G
¥ ome TE DA Tifgy | wEF A
Taed g arw § w77 737 ¥ w3 &7
feq & 2w Famy gafeqa 7 arelr
FUETH F GHEAT (Fa7 8, AT L AHAT
§fs vay go T irgfel F ¥
TER AL F@IE 99 AT & A
/g g 7 § 1 0T & 7 A 7 G, @AY
H BFAT B0 | W AW F FHA A
[T A 37 Hwz AT T OCEH A
AT G WL GERC {F qFAT ENT
g serfrgm Iz srar sl fw
2w # eriifas sugeqT 7 A% guw
AM | ZAT T fret wRra F AW F
®AT FAAT FT TAET T TR
3092 (Ai)LSD—7.

(M.)
AT & | FW A gaET fa=rT gt R
e g Fw & amfos quf = ¥ ffaa
& ar 78 | 3 whow 9w, I gfe
9%, I9% faa® e gny fawarg fear
g AT T woaEr € )
&1 g FYE I T S A
Frforer 78 v 1 T 9a7 av e yeafas
I UG 997 qFT § WX F AT H WO
ary E | AT F AW A J@ Aoy
wE afea 7% arg arg 91w W 9
oY faare w3 fF i gw qdt Ig 9%
g EfF ga fagr AT & w9,
gagaTfaar & " 9T A1) wEt
FT BT FT T FY AT {O  T97 GHA
&? % gmaq £ s aff qor awq £
N [ AT F A2 2w G ey
1 g€ & 5 fomd w=x weafaw
qifeat %t g fafaw st & oY
&1 97 T gTHTE AT a9 FOE TE F A4,
AT TaT welt, st s s A
ITHT 0T far 9 5w av e ag
Wam s I g fF 3IWF AT
AT ABFAGSF A qHT
g Mz aq @ g FAqL ardr wf3-
AT F gT IT s FT @A FLT
&\ AR IIATH 74T A1 A A7 OF I
T4t mel g faq @4 wi g4
ait Frafmmaasgarfega vam
# d3wrg gt s 5 FE O A
FU% FIT & AT A THT F a1q
FEANT FTF HOT FFT KT T G
F WL T | T AT FTRATTHAT 9T
TAR AT HT FTH G A4 97 FHY
& AT T &Y T AT T 9T AHT OF
arg X A frare T wAT Ow
qit & FIAM AXTHTE Faw
gaqr grd & F fAe A o A
wifawrd 15 &1 qar D s i,
37§ FAT G WA GEAE AT ATOER,
IR FF WA wfaeTd wE ST
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[t we=hir avea]
=ifgr ? ga® @ fegrafmar =i
gawcten & wwh {0 feead
T AT AT § TR o 5T 3 ) g
Zadr ol ¥ g A Ay § A IRy
T T A &, QAT F o &0
T N & &7 dnfa N g, ot
w2 78 @t feafa @ag aga e
F I TE wHAT G 1 AT HE Fgra
F e 97 9@ SEar § a7 SEE
oo § \ S fagia fa
1T magatfear &t § waq W
T aEarg | TW oA A g oA
fagrai "t mr=wt #1 @ @Y
TH FLAT 397 |

T agd & T T wRET §
fr=si gz ) gAT AT & IFT TA-
HIH F&F FaA FFAT & FIC F1H
Fenwe fFarg ) Aged § fr i
FITATIT T gRFIgET AN &1 F T
g 5 dmaffaenfs wimdaw
QIETr F FTCFA Y &F aEr 981
17 7EY wrga v 2o % fawrer 3 fag
TOF FFET & HITFHA § FH ST ITAT
JY? ¥ g e fagrt & FTwT
IR 1 4g g A w7 A & fs wsm
gl aTa DErAT R afye T
T F FTC T § AR 7 A F
FOF FHFL W oAy feafy G
Y 74T €7 O T § | THR! THE FAL
faare som i =T THET FAET
"rAAT M

oF ®YT W | ATEE " g
T AT w1 eqrdt avET g fradt
&, ST F1 GrAAHT AT TART ATH-
qTAT & HAATC W AL FidT B, IAHT
smavaEaTt #1 g ¥ A 9faT w2
Ff s W § A FT W feam
sitfis frg™ smw gaa & s ndt Ffa
HrTT T20 & W A 7 0F fageT g3
1 Fiferw 1 & W waaT w1 9 fasew
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fasm & a7 fagey W1 =t was ofiar
FUTER U, WIKH WA F WY O,
frgradimar ¥ W 9w wEr
&, v o & weeT A der Ay
ErN? Sed wRT A IS A T R v
T a9 § I A B EE aw  q@v
g W F fardm o fawew wed
gzr fomd ey wfrr odf @
¥FT TG g AL AL IW & WK
fogia fagreil 37 fawiofe 257 . @
fosmar & o7 3723 gu & 1 ey omd
oY s e v gE g 1 wAvT d 6
Fal guwt favarq oo T@El ¥
TI5 AT\ 98 T3 aFdT & | TaArfaw
Yol & o #t TeAfaw gEl ¥
T T SsE I 9@ ¥ g sem
@ BT "avT Jav g ST I e
e qedt w1 R A w7 oA
I F weee wqifa fem & S @m
ST F1 AT 3y A dRT ) T E IAR
HE ¥ fAg g Few wsm i
AT YA T 29 F @At # 9% A@r
¢, Ao 7w, s 3 feare
ST AT ®i OFAT FrAag Her fear
ST & AT GATT A9 AT G A HAAT
qg A ST gATE A AT EEE
FC gH T ¥ faarTEAT e

gy stgamar § wgmien aegfa
S ¥ g7 AUG @ FHEAE] F A6
Wgaru e |1 IR gwaw
gt famn oggr & & 5 s g ¥
e Ty 3Y v E-Faamw At ofeaw
gfrm—gt faea wifia § g@a de
@ mr g sgafrg 5 gfr Fa
arr g fafea § vare g A1 fae-
fazr frgaama ¥ w=T 99 @I g0
sTEquETd g sFr T mrdcafian
givrar & sFT IWIg g8 @ 7 Wi gATL
fag mar fam & fou o fa=r
w1 fagr g v W@ % @
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#fws Afs w1 A7 & I3
wTEe g A & M AT A wgw
3 g gmy ww fear @0 T
oW ¥gw am wrag g o
gfar & wea wrfe wTes § AR g aw
qEf T § 9% @rg A aeaw
aEy £ g & fa o ®
srafos waEl | fR gat 2w g
TET g g ey g gfr
FE qF AATH A W@ W g IR
frenit R &1 g disg e
SMed § fir wrEsaaE & wEwy g
Faqea g | gHA IO ARALF
FqX HuAT d3few Afa ®1 smarfa
frar 1 w9 war @ fr fasy diw
7| ¥ wAWa A g9 919 w1 fag w1
¢ fr g q3fws Aifg v s fa
T &, for Aifas Gl &1 gay =T
fem & 3 @y et & A 99% 3=
gHggaT AT AT

w3t 7% faaaam &1 T §, @@t
S 9T 99 @I & 9% TF I 4%
FT FTIO AT L | AT g WY
Y g F fa Sy A gaara &
fafa oY § 1 & UF IgTor O HHSY
AT § TF WA= FT AT AZATE |
Ty 7 i g Tow fafr § afer ol
afes s am Wi fafaa £1 it Sifam
og® F7E ¥ wure HAt st faemw ¥
F &, 99 AW SAA TE A9 F A
s wmam s oy fs
fagaame & 09 72 g TFar & I IFA
wg1 fF 7g fr grreras gem 0w
7 g F1 owEw fmeam §
far &t e fawm g §rm WR
HTTEAT §F UG 9T 09 A a0 |
ST wEATT F OF ¥HLeT 7 famary
Fag¥annq famrguaar

“Vietnam War is nonsense in

military terms. counter productive
in diplomatic terms, dangerous in

(M.)
terms of its global implications and
repuguant in moral terms.”

Q¥ g 1 @ g wrigd | & ag smm
F3a1 g o gt aee fem Y ga o0
T F AT @ 9 gre §, qEA
¢, o A § WY qgw s9i o
A wier & 2w fog g @
TR F AT I AU FE] ¥ IAI
T 2, AT ATETSAATEAT I I
ga g wfas afdf=ag § o & farer
0 fa & ofia 61 9007 F 9% AT
I TN E, | EroEd e @A o
¥EY § | witgad faw ¥ gaw ¥
wEei § oy A1, F wrwr @ &
T AEel § W 9w FOT | gATe
T A Y A A Afma s A F
NG WAl ¥ I AT, AT
Teefy Fam A fog & Sefiee
ifar & a1q %1 & a9 g F AR
W ¥ gy oA FWE A
¥ =mgan ¢ fr o9 = OF SO
TR IR T AR WY TRF
T THE AT/ ;AT gA IO F1igd
fRr R g 98 smary Y gar oo
a1 T AT Y | ¥ gATT T Fded
& fr gfvan & Q@ qwm Sl w1 @1 aE
FY T aqrzd &, S FEL W A
AAD T FAAA A Ed §
A § . fr aeeEE oo s
W 7 927 G, IR gHH Wi FAT

. Arfgd, I gAFT wEgAT F Ay

R 39 g 5 O w97 fae wa
gt o2 § wow, g ¥ F sy
a1 5 fawiw & fag wror dvd 7 @
8, < gfr W qg W Qe A § 5
£ HF WL gATL AT T A AT -
ey st g @ & @0 fir gav
T ST Afadi F W g woAr
qETS F1 SB@TY, W WETS R
To= frar 1 ga 71 =1 i Toraoew
N AT FNE gy Afgd | W TRy
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[ T e
Wt aw @& f5 w@ aifewr w1 @
HFAT AR FAT FAT AT AT gAR

&FFT A, gad A FY ST ¥ IawT

%g di% wEre faar v W S a9
T A g & fag adt o e
g @ ST guTR A AT A @,
Iq 9 Fawn FT foar av Ffew o7
TIUHT FT g AT HAT qY gL W
& TOETET TGTT HAT A AT aggl
wrelt St ¥ gy R g faw g
A O F g gg dF X WA
@l F7 # T 1 &, " s
TN FH & T oA A, I
TFAT AT TFA & w19 A1 IA A
¥ 9 gw wiw F @9 & A ST
argd § IO @ W g FO e
& 1 59 W FY ww AT Ffaeifaw ot
W 1 %4 dw A gfar § owwdr
T AT FA AT AFT TG @A F
e g e g wmwag AW
g ¥ W AT @y § W A
FAT =TT 2

wRa-afFEE §9¢ F A W
I F g aga ¥ el & aro g
grergar #1 w5 ofeem ) e
st 9z g wfawre w7 foar o, 59
1 BT T gF ¥ wA9rd faard 3
dfeer g #a7 o7 f5 g wmew! W%
fagiat =7 3w &, gw 53 Ffvard grawt
9T qEAT AR § W IT ;AT AT
¥ FI IS TLEH T IH AT &7 FAA
Jargew fean | gefifag g7 wTr AR
s A S e S dr &
TG ATH HIT IFIT HTHAT FT FT FT
st fear & 39 A @or e s
wgrafen wegfy St & afawmewr &
Y go AW 7 a7 A DgwET AE

§ gaaw g 5w fggew
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#I f6¢ gffar & o7 7aa1 Sl g 0
¥ "4 ¥ gz ¥ +fgwy x4 AW
HOFT U B FAG TR FT FEE
frgam A g e Hda &
AW AT T R E) W A FT R
& Frgm wrf dar AT faee, fa &
gfar & oF oF 3w whe fire ama
A gfar #7 71 @ aqr gAEAH
aw gak T, fre? go A afssfa
M F W T FT OQ, I F fw
T AUF T T A IW A @A FT
{1 X gA7 577 147 & fF G weadisdi
AT A 79 FA F fAg gW 07q FL)

ag & w1 Tar @ e asiw it
i At F1 A TET W
R § 1 T gEI AW AT sy
S # grew frdar ¥ amg mEw &
FoE mEr AT E, A g asq &
g9 AT WU AT FT Ao Y,
Fifw AT AW HIT TS GF H WTH-
i 7Y &, o oo 9 o A |
%, g i€ ST ¥ W mrew-
fadc 78 w@ T%aT 2

T AL 3W | o feafa 2, 99 a2
g9 9T A1 TREICET ¥ fra w0
w9 Y £9 & ¥ &%z 777 §, I FY =47
R 3w F AT owfaa S F T ww
g @f gg § 21T IFA FG T Fa4v
faem &2 37 &t w1 qFET e )
aETAfER gAtT o A e et
F HT #§97 F AT AT F e
grHfyg fFar & S ST Frad F74 &
foq #ag azedi B argw fear &)
gara WY ag qAT wder g fFogw Aw
F gry Iufead TFEt F1 s § @y
gL, Oy fedi #1 g0y 9w @ WY
o qifeat 1 dmT ¥ F9T I3 FEA
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Tl 9T faare w AR 9T oA
e gz fAerd

T TR, 3T Wi & w1 &
wmeat g fF wro 5w wRA & At @
aTh & wgrien Tl ot aw gard
T AT St 9ZAE fF IEE 998 %
QAT weAT W FEIfaw F@ ge ANy
TG FAEGMHI T HIT I A IT F
wA-gfafafast &1 sarr orsfam 5 =t
FEfFm g, W e fae @A &
I 2

SHRI M. N. NAGHNOOR (Bel-
gaum): Sir, I rise to second the mo-
tion moved by my hon. friend, Shri
Chandrajeet Yadav. He has given a
lucid exposition of the sincere afforts
that the Government have put in dur-
ing the last year to make the people
more prosperous and happy. The coun-
try knowsg the hard times we had to
face due to the unkindness of nature.
Vast areas of out country were hit by
drought and scarcity conditions, but
in spite of that, Government put in
their best efforts to save the country
from famine and starvation. Bihar and
its surrounding areag were the worst
hit, but thanks to the efforts of the
Central and State Governments, who
have risen to the occasion to meet the
natura] calamities, the country has
been saved from famine and starva-
tion. They have intensified their
programmes of not only procuring
food put also importing food and also
trying to increase the food production
in our own country. This has been
mentioned in the Present's Address
ang a good word has been said about
food production. Due to the good
weather conditions this year, we hope
to reap a harvest totalling about 85
million tonnes, which will be 20 mil-
lion tonnes more than the previous
year. ‘This itself proves that Gov-
ernment has spared no pains to griw
more food at qur own level

Because we hope to have a bumper
crop this year, we should not be com-
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placent, but should try to build
our own buffer stocks, In this regard
the Govermment, in consultation with
the Chief Ministers, have tried to in-
tensify the programme of procure-
ment at State level. The Chief
Ministers who met on 8th and 8th
April 1967 agreed that all States must
intensify the programme of procure=
ment, Unless we make the procure-
ment programme successful, we can
not meet the food situation There-
fore, 1 appeal to the State Govern-
ments to see that they keep up the
procurement programme as active as
possible.

As we all know, we have a very in-
tensive and extensive food production
programme in all the State. We have
not only taken up major, medium and
minor irrigation projects, but we
have alsp tried to give relief to the
poorest farmer by giving him a well
or a pump set. We have invested
crores of rupees in the major medium
and minor irrigation progamme. I
may briefly narrate the huge invest-
ment that we have made in the last
three plans. In the first plan, we in-
vested about Rs. 300 crores and crea-
ted an irrigation potential of 6.4 mil-
lion acres. In the second plan, we
invested Rs 380 crores and created an
irrigation potentia]l of 11.7 million
acres, In the third plan we invested
Rs. 572 crores and created a potential
of 175 million acres. During 1966-
87 and 1967-88, we have invested Rs.
1519 crores and created an irrigation
protential of 21 million acres.

MR. DEPUTY-SPEAKER: The hon.
m=mber may presume his speech after
lunch,

13. hrs,

The Lok Sabha adjouned for lunch

till Fourteen of the clock.

The Lok Sabha re-dssembled after

lunch at two minutes past
Fourteen of the Clork

[MR. DEPUTY-SPEAKER in the Chair]
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SHRI M. N. NAGHNOOR: Mr. De-
puty-Speaker, Sir I was just mention-
ing the efforts of the Government in
trying to intensify the agricultural
programme. In this behalf we have
adopted four measures. One is for pro-
viding major, medium and minor ir-
rigation works, the second is to facili-
tate the use of underground water
through pumps and lift irrigation pro-
gramme, the third is to provide neces-
sary fertilisers and the fourth is to
make available improved variety of
seeds. I was giving the figures as
regards the enormous jnvestment we
have made in the matter of major and
medium irrigation programme. So
far, up to 1967-68 and also during the
three Plans we have spent Rs. 1519
crores and created an irrigation poten-
tial of 21 million acres. Along with
this as we have in our country flood
havocs now and then and in this be-
half we have spent during the three
Plans about Rs. 148 crores and given
protection to an area of 11-5 million
acres during the three Plans and
during the years 1966-67 and 1967-68
we have spent RS, 13.88 crores and
Rs. 12-13 crores respectively for these
two years.

Before the three Plan periods the
irrigation potential available in this
country was of the order of 51 mil-
lion acres. But today we have the
privilege of servising the country
with an irrigation potential of 89 mil-
lion acres. This is all in respect of
major and medium irrigation pro-
gramme in areas where there was
enough water, But there are vast
areag in our couritry which are scar-
city areas wherein we do not have
a rainfall of 15 inches per year. As
the President has been pleased to
mention in his address, to cater to the
needs of these acres, we have given
special empasis to irrigation pumps
and lift irrigation programme. We
have tried to make power available
to every mnook and corner of our
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country. Even the small villages
in our country have been electrified
In this behalf we have spent about
2400 crores during the three Plans and
we have an  installed capacity of
10:17 million Jkilowatts of power,
During the year 1966-67 we have
spent Rs. 399 crores and created an
installed capacity of 11.44 million
kilowatts and during the year
1967-68 we have invested Rs. 386
crores and created an installed capa-
city of 13.50 million kilowatts of
power, In the matter of rural ele-
ctrification, in al] the three Plans
we have electrifiedq 26,507 villages
during the Third Plan and the total
number of villages electrified up to
the end of the Third Five Year Plan
is of the order of 50,000 villages. By
the year 1966-67 we have electrified
57,000 villages and up to the year
1967-68 we have electrified 60,000 vil-
lages in our country at a cost of Rs.
55 crores.

In the matter of providing irri-
gation pumping sets also we have a
very commendable performance. Up
till) now we have provided irrigation
pump sets totalling eight lakhs in
our country. So you can imagine
that Governmet have spared no pains
to give relief to the farmers. So that
the farmer has got to grow at least
the minimum to see that he is able to
feed himself and hig poor family.

Sir, the President has been pleased
to make a mention about fertilisers.
In the matter of fertilisers we have in-
vestetd during the year 1963-64 Rs. 37
crores and Rs, 32:9 crores in 1964-65.
These are the imports we have made
of fertilisers. Puring 1965-66 we had
to import worth Rs. 44 crores. There-
fore, considering the importance of
fertiisers in the country we have
switched on to have our own fertili-
ser industry in the country. During
the three Plan periods we have up to
the Third Five Year Plan invested
Rs. 138 crores towards the production
of fertilisers and allied materia] in
our own oountry.
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We have also given attention for
‘the development of ports. The Gov-
ernment has been pleased to clear
sanction for the development of two
Jmportant ports namely, Tuticorin and
Mangalore. We must congratulate
the Government for this and I request
the Government earnestly that neces-
sary funds should be made available
for the early completion of these
Pprojects.

We have also the privilege of deve-
Joping nuclear science in our country.
"We have, recently heard that a rocket
has been successfully launched from
the Thumba Equatorial Station and
two other stations have been deve-
doped. We have also heard that very
€00n w. will have nuclear power for
the use of industrial development in
our country,

As you are aware, Government js
doing its best to improve the morale
and efficizncy of administration. In
this behalf Government has been plea-
sed to appoint the Administrative Re-
forms Commission. The Administra-
tive Reforms Commission has been
gitting from time to time and making
serioug efforts to make imporiant re-
commendations to tone up the ad-
ministration of our country. To-
wards this, the Admrinistrative He-
forms Commission has made a sugges-
tion that there should be a Lokpal in
our country to eradicate corruption
‘both at the high and low levels, We
must have an institution which will
look into the mal-administration or
weorrupt practices in .our country. So,
-with the institution of Lokpal coming
intn existence, we will have some
authority to check corruption at the
highest Jevel. - Whether it be the
“Ministers or the Secretary, everybody
will come under its purview and I
‘hope very soon corruption will come
10 an end.

AN HON. MEMBER Yon admit it

SHRI M. N. NAGHNOCR: Coming
as I do from Mysore, I must muke a
mention of the Mahajan Corm!ssion’s
Report which has been submitied, fhri

(M.)

Mahajan was unbiased and impartial
in submitting a wvaluable Report. He
was the former Chief Justice of India
ang his Report must be taken into
consideration and must be accepted in
toto. I request the Government to
see that the Mahajan Commission’s
Report is accepted in totp and that the
border disputes between Maharashtra
and Mysore and Kerala are settled.

the
friend

With these words, I second
motion moved by my hon.
Shri Chandrajeet Yadav.

MR. DEPUTY-SPEAKER: The mo-
tion has been moved and seconded
also.

Motion moved:

“That an Address be presented

to the President in the following
terms: —
“That the Members of Lok

Sabha assembled in this Session are
deeply grateful to the President
for the Adrress which he has been
pleased to deliver to both Houses
of Parliament assembled together
on the 12th February 1968".

Now there are the amendments,
Shri Viswanatha Menon—not here;
Shri Uma Nath—mot here; Shri
Abraham—not here; Shrimatj Sushe-
ela Gopalan—not here....

SHRI S. M. BANERJEE: May I
Make a submission? We thought that
after the first speech was over, the
amendments will be allowed o be
moved.

MR. DEPUTY SPEAKER: Unless it
is seconded, how can I take up the
amendments?

SITRI S. M. BANERJEE: You may
consider them as moved.

MR. DEPUTY-SPEAKER: No, no.

SHHI S. M. BANERJEE; There is a
little confusion. All these Members
who have given the amendments have
done it sincererly....
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MR. DEPUTY SPEAKER: How can :
I geviate from the usual procedure? '

There is anothr way out. There is a
large number of amendments to
the Motion on Address by the Presi-
dent, Hon Members present in the
House who are desirous of moving
their amendments may send slips to
the Table within 15 minutes indicating
the seria] numbers of the amendments
they would like to move:

SHRI K. LAKKAPPA (Tumkur) I
am here; I can move my amendments.

MR. DEPUTY-SPEAKER: 1 have
laid down the procdure. Please send

your slip within 15 minutes to the
Table. Shri Ranga.
SHRI RANGA (Srikakulam): lr.

Deputy-Speaker Sir, the Addresg that
has been presented to us, that has
been vouchsafed to us, by the Presi-
dent is the gloomist one and the most
despondent one of all the Addresses
that have been delivered ever since
this, Republic was born. The picture of
India that ig painted by the President
is one which cannot bg said even by
the hard-boiled Government enthus-
iasts, to be an inspiring or a hopeful
one, It is indeed most depressing and
disheartening. It does pot hold gut
any hope of quick recovery or inspired
action or patriotic or unselfish role to
be played by this Government in the
spirit of self-denial, the words that
were used by the President, self-res-
traint or self-discipline or the readi-
ness to discharge their responsibilit-
jes—these are his words—with deep
national coneern transcending party
affiliations.

On the other hand, what is the pic-
iure that we find today of our country
all around us? There is lawlessness
everywhere, That is admitteq in the
Address. Who is responsible for this
lawles:ness? It is easy to say that un-
ruly elements, unsocial elements are
indulging in it. But who has been
the cause and who has been responsi-
ble for providing conditons which
are resulting in this lawlessness?
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The language problem wag brought
in here by the Government. They
got their Resolution passed not being
satisfied with the Act which has inei-
ted, which has enraged, the student
population in the whole of the South.
You may agree or you may not
agree with it. It is the Resolution
which is directly responsible for all
that is happening so far as the stu-
dent world is concerned,

The gherao evil took place in.
West Bengal. Did the Government
of India assert itself with its authori-
ty in the name of the whole nation
as soon as the new socia] evil was
launched upon our political horizon?
They went on waiting like sphinx
until it became a menace, until so
many of us in the Opposition had to
raise our own Voice against that
menace ang asked the Government of
India to do something about it.

There was also Naxalbari. Wow
in Thanjavur and Parvatipur, recently
they are trying to create irouble even
within the agricultural sphere, among
the agriculiura) workers and the
triba] people, What is it that the
Government of India has been doing?
What is jts role?

There was the Governor’s misuse of
powers, We ourselves asked for the
dismissal of the West Bengal Govern-
ment. That dig the Government do?
When it was too late, they did some-
thing and that too in a wrong way.
They replaced one exisiing Ministry
by another Ministry whose title was-
no better thap that of the earlier
displaced Ministry with the Tesult
that enraged the people and that gave
an opportunity to the Leftist and'
various other people of the United
Front to raise a regular revolt against
law and order against the Govern-
ment as such in West Bengal.

There was the misuse of the Pre—
ventive Detention Act and they
tackled ordinary citizens, neaceful
merchants and others who were keep-
themselves with the law and order
ang kept them in jail. Mot being
satisfled with it, they misused the
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Control of Essential .Commodities
Act and the Prevention of Adultera-
tion of Food Products Act in order
to frighten the merchants in this
country. All this has led to the law-
lessness that is existing. They now
come and tell us. ‘Please come to
our help.”

What about the economic position?
Are not the prices rising all over
India? They say, “No.” They only
say that they are not rising as much
as they diq last year, that they rose
by 16 per cent and they have fur-
ther risen by another 6 per cent or
9 per cent. Is that any consolation?
Have they put a stop to inflation?
Can the Finance Minister or anybody
else possibly assure the country that
the price-spiral has stopped, that no
more tax burdens are going to be
heaped upon us, that there is not
going to be any deficit financing, that
they are not indulging in ° deficit
financing, that they are not resorting
to Nasik press? All these things are
going on. Inflation is knocking at
the very door and knocking out the
value of the rupee with the result that
the ordinary masses of our country,
the peasants and the workers, are
being impoverished, They have been
improverished by rapid stages during
the past four or five years and their
poverty is still increasing.

They say that the heavy industries
are being developed. They have
developed them in such a wrong way
that they themselves admit that there
is need for economy, for efficiency,
for streamlining. for reorganisation
and for transferring them to the
public sector.

Government want to take credit for
having appointed the Administrative
Reforms Commission. The Adminis-
trative Reforms Commission has sug-
gested that the steel plants in the
public sector should be transferred
to an independent statutory corpo-
ration. Yet, Government are taking
such a long time in implementing that
recomendation. Is it because they
want to set their house in order and

(M.)

see that as many people as possible:
who are their favourites and who are
at their beck and call are appointed
and placed in proper key positions
before they hand them over? And
are they going to hand them over
only when the whole thing has be-
come completely bankrupt?

Everyone knows and the hon.
Minister has himself had to admit
that they are losing more than Rs. 50
crores a year. He was asking us to
draw some consolation from the fact
that Rs. 30 crores worth of steel pro-
ducts are being exported. But are
they not being subsidised? Is it not
a fact that the cost of production is
about the highest now in India? The
only consolation that they offer is
that ‘Oh, they have been over-capi-
talised’. But who was responsible for
this over-capitalisation of these steel
plants, if it was not the Government
of India?

Take again the case of light indus-
tries. What is their position? Their
is s0 much of unemployment there.
Take, for instance, the engineering
industries. There is not only unem-
ployment, but they are also slow-
moving in their pace of production.
The whole gamut of these industries
is not able to work beyond 75 per
cent of their established capacity in
some of the industries, they are not
even able to work up to 50 per cent
of their established capacity. Is this
not recession? And yet our friends
opposite "say that we have turned the
corner. Where have they turned the:
corner? They say that agricultural
production has improved, and there-
fore, there is going to be more money
coming from agriculture into indus-
tries and that money is going to be:
utilised hereafter. Is that any kind
of a consolation at all to anybody?

The proof of the pudding is in the-
eating. There was a time when
Pandit Jawaharlal Nehru sent out an
s.0s call to all the intellectuals in this
country and all the young men in our
colleges to rush to the engineering
colleges and the polytechnics and get
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themselves trained jn industrial arts
-ang crafts and sciences and so on. But
what is the position today? The Edu-
cation Ministry admits that today as
many as 20,000 fully trained engineer-
ing graduates as well as supervisors
are unemployed, and by 1970, another
50,000 are going to be trained by our
.colleges and ‘polytechnics and thrown
into the employment market and
there are no prospects at all for the
employment of these 70,000 educated
‘people, highly skilled people and very
wel] trained people. And yet these
people opposite deplore the drain of
our intellectual and scientific person-
nel to other countries, instead of ap-
_preciating the fact that some of these
people are at least able to go abroad
and earn foreign exchange and send
‘it back to-us to swell our own dep-
leted foreign exchange resources.
‘They deplore this drain but at the
-same time they are not able to find
any employment at all for these peo-
ple. Now, what is the real position?
For every employed engineering gra-
duate, over hundreds of ordinary
workers find employment, but when
the engineer himself finds no employ-
mtne, you can easily imagine how
many hundreds of ordinary workers
are going to remain unemployed.

Then, what is the plight of private
enterprise? There is not one sword,
‘but there are many swords of
Damocles hanging over them; the ten
points of the ‘Bhubaneshwar resolu-
tion and later on, the Hyderabad or
Jabalpur resolution are held over
‘them. Not being satisfied with all
this, they are going to bring in now
taxation also. All the time they have
10 resort to new taxation, because
there is 50 escape from it since they
are finding themselves in a deficit. In
‘budget after budget they plead their
‘inability to avoid further taxation.
And our people are supposed to be
‘the milchi-cows for thig purpose, But
are they really such milch-cows?
Are not Government losing in this
process? Then they lose, ig there any
provision in the governmental eco-
mnomy to make good the logses.

L4
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Again, take the case of the textile
industry. They asked for some pro-
tection. Was it given to them? Be-
cause it was not given to them, they
are losing, and they are now wrecking
vengenance on the poor cotton grow-
ers who are not able to find any mar-
ket at all for their cotton. Can you
just blame the millowners only for
this situation? Surely, the millown-
ers are also blame-worthy, but much
more so is the Government blame-
worthy because of their wrong con-
trol and wrong disincentive that they
have introduced,

In these circumstances, may I know
in what way they are going to im-
prove our national economy? They
promise that somehow or other there
is going to be improvement because
of agriculture. I agree that there
has been a good crop this year. I am
not prepared to say that it is a bum-
per cy¥op. There could have been a
bumper crop if only Government had
abstained from creating so many dis-
incentives against the kisans. Are
they really protecting the jute grow-
ers, the tobacco growers, the tea
growers and the rubber growers and
the producers of pulses? They are
not giving any protection to them. By
the time they introduce the minimum
price regulation and the support price
by the Food Corporation or the STC,
90 percent of the jute has already
gone into the hands of the merchants
at prices which were highly uneco-
nomic and which were far below the
so-called minimum price. The same
is the case with tobacco also. All
the tobacco merchants under the
leadership of the ILTD have now got
together and are now trying to pay
the lowest price for the highest or
the best first grade tobacco. Is there
any protection for the tobacco
growers Government are not think-
ing of that at all. On the other
hand we find that they have
brought in ceilings through the Con-
situation (Seventeenth Amendment)
Act. Then, there is the threat of
Cooperative farming and then the
threat of compulsory acquisition of
peasants’ lands for the benefit of the
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Companies owned by Government as
well as private enterprise as that
capitalism can be given a push in
this country under the aegis of Gov-
ernment and also under the protec-
tion of private enterprise, but all at
the cost of the kisans.

Is it not time that they give up the
zonal controls? If really their esti-
mates are correct, I hope it is a good
enough crop, I am sure we have got
enough production to go round with-
out endangerig the life of our people
anywhere in the country for want of
a minimum quantity of food supplies.
S0 could we not give up the zonal
controls? Who are these zonal con-
trols bemefiting except some of these
Ministries, and some of the States
an- their authorities who are fortu-
nattely placed in that position today?
Why should there be these zonal
controls any longer? I think many of
the members in the Congress Party
themselves are not in favour of these
zonal controls, and yet Government
are sitting tight over them at the
behest of their own officer and are
not prepared to abolish them. Why
could they not do it at least now?
Why could they not give up the
policy of procurement
at least in those areas where there is
scarcity? It is high time that com-
pulsory procurement should be given
up all over the country and more
especially in those areas like Srika-
kula, Vishakapatnam, Rayalaseema in
Andbra Pradegh, Jaisalmer in Rajas-
than and certain parts of Orissa etc.
which are still suffering from
drought and acute famine conditions
and scarcity.

Once these two things go, then
what is it that should remain? It is
minirmmum price regulation so that
the peasants can be protected and
saved from exploitation by powerful.
Industria] and Commercial interest
ang also by governmental interests

Aguin, can we simply say that all
is well on the agriculturs] front?
Have they done enough in order to
develop  irrigation and drainage?
Have they not neglected drainage in
a criminal fashion? Have the; not
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allowed denudation of our forest
wealth in a suicida] fashion? Why is
it that they have been delaying the
development of the Narmada valley?
They are prepared to interefere in
the States’ affairs whenever it suits
their political interests, put when it
is absolutely necessary to do so to
promote the economy of our country
and to develop our food production
they are not prepared to use those
powers and they are not preparad to
use their good offices with the State
Governments in order to see that
the Narmada valley project is fully
developed as a multi-purpose project.

Then, there is State trading in food-
grains. Only some time ago the
Chief Minister of either Punjab or
Haryana was complaining that the
servicing charges demanded by the
FCI were thrice as much as was
being charged by the foodgrain
merchants.

We were then complaining that the
foodgrain merchants were exploiting
our kisans. But here is the bigges!
exploiter, the Foodgrains Corporation.
This state of affairs is bound to be
there as long as there is no proper
competition between the Foodgrains
Corporation and the foodgrain trade.
Therefore, we reiterate our demand
that the Foodgrains Corporation should
not be given any monopoly at all. On
the other hand, it should be provided
with sufficient funds and equipped
with the necessary storage capacity
in order to compete efficiently, ably
and in every State with private trade
50 that there would be real, good
competition between these two great
forces and there would be sufficient
protection for our peasants against
exploitation.

Then we come to the foreign in-
debtedness, Government say they
are not able to meet the servicing
charges on foreign loans and invest-
ments in this country. Is that not a
confession of their failure—that they
are not able to service the loans they
raise iz other countries in order to
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develop industries here so that these
industries would be able o help them
to repay the interest as well as the
principal and also leave a profit here?
But is there any profit? Not at all.
Is there any prospect of it in the
horizon? Not at all. On the other
hand, they have invested more than
Rs, 2,900 crores of rupees on public
enterprises, What result do they
show? They themselves admit that it
is not even one per cent; it is just
a little more than half of one per
cent. If even an ordinary merchant
or industrialist wants to try to show
a profit of 10 per cent, he would be
dismissed by his management or
board of directors. Can we not ex-
pect this bankrupt, inefficient, imbe-
cile Government to show a profit of
at least 5 per cent? Not even that.
Only half of one per cent, a little
more, 0.6 per cent. Is all the public
money placed at their disposal by
our people, through tax revenues,
through internal loan resources,
foreign aid and foreign debts to be
wasted in this manner just to satisfy
their own dogmas? As regards their
much-vaunted socialism, where is it?
There is a Sanskrit word known as
soshan. This has resulted in soshan
for our people.

Then the Fourth Plan, We sug-
gested to them: for God's sake, be
sensible; give yourselves a holiday
for at Jeast three years from this ter-
rible, painfu] Planning Commission
and its plans so that the staggering
burdens would not be too heavy and
our economy might be saved. Would
they agree? No. They were very
brave. They said: nothing doing.
They would not even listen to Shri
Lal Bahadur Shastri's suggestion.
They went shead. What has been the
result? For three years, there is no
planning at all, no development, even
the earlier things could not be deve-
loped further except the wrong ones.
They themselves say that whatever
the three steel plants in the State sec-
tor and the other steel plants in the
private sector produce cannot be con-
sumed by our people; therefore, they
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are obliged to sell abroad mnd that
too in a subsidised fashion. Yet they
must go ahead with Bokaro, swallow-
ing hundreds of crores of rupees, not
one or two! Even the biggest of irri-
gation projects would not cost more
than Rs. 150 crores, and they would
provide employment to millions and
millions of people, assuring an inde-
pendent existence for millions of
peasants angd raising our own social
economy in the country. But no, they
would not think of that. They must
waste our national resources on this
wasteful, useless, unnecessary, redun-
dant Bokaro plant. And what about
its cost? It is going up. My hon.
friend, the Prime Minister is smiling.
She is welcome to her smile, She has
gone to Russia once too often. She
has invited them also here much too
often. She has also given the promise
that we are prepared to exchange
these wvisits much more frequently
from the highest level to the lowest.
And all these visits are to result in
what? In our enslavement to Soviet
Russia’s precious decisions, conveni-
ence and economy.

From Rs. 350 crores, the cost had
gone up to Rs. 450 crores. I suppose
it is now estimated to cost Rs. 900
crores—] speak subject to correction;
is it Rs. 800 crores? A few hundreds
of crores do not matter to this Gov-
ernment at all, except when the
foreign investor calls the bell. When
he presses the bell, the servicing
charges are not available with this
Government. Therefore, they have
been sending round dignitaries from
this country and inviting foreign dig-
nitaries to this country, because this
country has got great prestige. What
about our Ministers going round with
a begging bowl? The Finance Mini-
ster said, ‘No, no; I have not gone
round with a begging ‘bowl. I have
only gone to educate myself’. How
late it is for him to try to educate
himself, and at such a huge cost? He
has gorie round. He may say that the
begging bow! was not there. But our
foreign creditors know where the
begging bowl was. They were not
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prepared to fill it. With the result
that the latest information is that out
.of the committed aid that has been
promised to us, not even half is go-
ing to be made available to this bank-
rupt Government,

Then there is this question of ex-
penditure. They talk of self-denial
and self-restraint. To whom? Obply
to the people, not to themselves as
Ministers, the Government, the Gov-
ernments everywhere and the Reserve
Bank, the State Bank =and all the
other financial institutiong that they
have brought into existence in such
-galore fashion. They must observe
this self-denial and self-restraint in
expending public money, in commit-
ting to various projects which yield
Tesults in the foreseeable future, not
in God’s own good time.

How much of unemployment is
there? It is anybody's guess. They
‘themselves have admitted that it was
14 million full-time unemployed, not
to speak of under-employed. Under-
employment there is all over India.
More than one crore of handloom
weavers are today under-employed;
more than three crores of artisans are
under-employed, suffering from pangs
of hunger., Government have no
scheme to relieve their distress, This
is the result of all this planning; all
these 17 years of hard labour on the
part of this Government has produced
only this little poisonous rat of un-
employment among educated people,
among the scientific people and others.

We are told that more and more
-women doctors are needed. There
are no hospitals in villages Women
doztors are being retrenched in
Andhra. We are also assured that
more schoolg are being started, be-
cause s0O many more boys are coming
to schools. But thousands and thous-
ands of teachers are being served with
notices saying, that their services may
not be needed at all. Acting teachers
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have been retrenched and there is
no proper recruitment even for train-
ing young men for teaching. There
is no employment for the already
trained people,

Then we come to Centre-State re-
lations. Government say ‘Oh, we are
going to improve relations between

the Centre and the States’. Have
they done it? Is it the proper way
they are going about the thing?

Their Congress President as well as
their Ministers—I do not know whe-
ther the Prime Minister committed
any such indiscretion—go on declaring
in their Congress session that they
are going to make use of all their in-
fluence, all their power and all their
political strength in order to unseat
these non-Congress Ministries. Is
that the right way to go about this?

SHRI K. N. TIWARY
Nobody said that.

(Bettiah):

SHRI RANGA: Let my hon, friend,
Shri Tiwary, who is extremely loyal
to his Prime Minister, remember what
the Chief Ministry-cum-Congress Pre-
sident—just like the Prime Minister-
cum-Foreign Minister here— has said,
which was published in bold letters
in all the papers. They have started
it already. What did they do in West
Bengal? What did they do in Har-
yana? What did they do in Bihar?
What are they trying to do in UP?
Everywhere they are doing it. We
have been patient with these peo-
ple all these years, remaining in the
opposition, but these people have not
got the political stamina to remain
in the opposition continuously, sensi-
bly and in a wise manner even for
five years. They must get rid of these
non-Congress ministries by hook or
by crook. And they have begun to
talk now of the backward classes, the
Scheduled castes and Scheduled
Tribes for the first time, as if all these
years we have not been making any
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provision in our budgets for their
welfare and so on. Why have they
singled out these backward classes,
these unfortunate classes for the first
time in this very important manner in
the President’s Address? Because
they have now come to realise the
advantage of turning these people in-
. o a political instrument with which
they can disrupt and destroy the
opposition in the various States.
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The Soshit Dal has suddenly come.
When the British were here, we know,
of course, how they played with our
interna] social differences. The same
role my hon. friends are now trying
to play, and they have done with
great eclact and in such an ignomi-
nious manner in Bihar, and they are
going to do it in other States also.
They have no sense of decency, and
they are not ‘ashamed to make an
open confession that they are out for
power just Jlike that Rao Birendra
Singh of Haryana. What difference is
there between that Raoji and this
Indiraji. He played with power in
such a shameless manner. Herself and
her party are playing in the same
diabolic manner with power. It is
not for this that we fought for freedom
and sacrificed so much of our lives and
time when the British were here. In
those days when Mahatma Gandhi was
alive, if any Congressman had ever
dared to come out openly and say that
he must have a Ministership, he used
to be blacklisted, that is all. It was
never done except in one case at Nag-
pur, and that gentleman went in his
own way. Now today we have desc-
ended to this level that this Congress
and the Congress Ministries and Cong-
ress Ministers must be going round the
whole of the country strutting from
town to town in order to work up all
sorts of intrigues and schemes to des-
troy the moral of the non-Congress
ministries. They cannot have patience
even for five years, even after having
enjoyed this power continuously for so
many ‘years.

Let me come to the other question,
the question of Vietnam. Only this
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morning my hon. friend from Mathura
posed the question before the Prime
Minister whether she was prepared to
condemn the action of the Vietcong in
the same manner in which she was
prepared to criticise the action and
activities of America. She said, no. No
wonder. We have understood her very
well. She is aligned completely on the
side of Soviet Russia, and Soviet Russia
is backing Vietcong. Why? Not be-
cause she is so much in love with
Vietcong, but because she does not
want to be accused by the Left Com-
munists and others all over the world
that she is not standing by the Com-
munist group, by the Vietcong, that is
all. This is what they are doing. Is it
not possible for our friends to imagine,
to understand and appreciate the feel-
ings of the Vietnam people in regard to
their own patriotic urges, their own
country's interests? Do they really
believe that Vietcong and Vietnam are
not two separate countries, but only
one country? In that case, do they
believe that Pakistan and India are still
one country and not two countries? Is
it not possible for them to realise that
Pakistan is thinking only as Pakistan,
and we are thinking only as India?
In the same manner, the Vietnamese
do think about themselves as separate
from the Vietcong people who are com-
munists, and that is why they asked
for America’s help and assistance, in
the same manner in which Pandit
Nehru had sent an S.0.S. all round
the world in order to come to our res-
cue so that we could be saved from the
Chinese aggressors. If it was right for
him, surely it is right for the Vietnam
people and their leaders to ask for
American assistance. America went
there and is suffering. We should have
also gone there in all decency. (Inter—
ruptions) She is only an apology of a
Prime Minister, it is these Communists,
Left and Right, who are dictating our
foreign policy, and that is why in Viet-
nam we are not able to play the hono-
urable role that we should play in
order to help them, to stand by thém.

They made the poor President say
that Israe] should be made to give up
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her gainw of war. You may say that
we have gjven up our gains of war in
an honourable manner in the Indo-
Pakistan war, and therefore it is right
for us to ask them to do so in the
same manner if you think you must
be consistent with your own activity,
but what about Tibet? Why have you
not said a word about Tibet, when you
have said so much about China. You
say you have no quarrel with the
Chinese people, I agree with you; you
say we have been having traditiunal
friendship with the Chinese people for
a long time, I agree with you. Thanks
to the foresight of the Britisk peopile
here, we were able to have that Tibet
remaining independent, =autonomous
and standing as a buffer between our-
selves and China on the one side and
between ourselves and Russia on the
other. Now, this Government came
with this bhai bhai, uncle uncle busi-
ness, and they made a present of it on
a silver platter to China, with the re-
sult that China has become our next-
door neighbour you know with what
calamitous results. Even at the time
we had demanded the resignation of
the Prime Minister. He would not go.
Is it ever possible for a Congressman to
go out of office unless he is necked
out? He would not. Tappealed to the
Congressmen to have courage like the
Conservatives of Britain who sent out
their own Prime Minister. They were
not prepared to do it. We wanted the
Dalai LLama to be recognised, they
would not do it. Even now they are
nat prepared to say a word about the
heroic liberation movement that is be-
ing carried on by these peace-loving
people in Tibet. Is it not a shame?
With what face can we lift our heads
in the world?

Then we have got Sontheast Asia.
They say they are improving our re-
lationships with countries in Southeast
Asia, our friendship with these coun-
tries. What is needed is a security
pact. Only in regard to one thing I
was pleased, namely the Deputy Prime
Minister’s visit to Japan, For once he
had gone to Tokyo and had some
worthwhile discussions with them in
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regard to co-operation. Are they de-
veloping it? Mr.Chagla also did some
work, but would they develop some
kind of security pact? Against whom?
Not against Soviet Russia, please do
not be afraid but against Communist
China, Why? Not because she is com-
munist alone, but because she holds.
herself as a threat not only to India
but the whole lot of Asian countries.
and also of the fond, beloved Soviet
Russia of some of our friends.

I am glad about one thing in the
President’s Address. A year ago the
people have shown that they are losing
their confidence in the over-all leader-
ship of this Congress. In 9 out of 15
States they threw these people out
lock, stock and barrel, through the
politica] windows of their lives. Yet,
these people have learnt nothing. Just
because they have a small majority
here, they think why should they give
up. Therefore, they have some on
hugging themselves to power. But is
power enough? Was it enough for the
British? Did it prove enough even
to the Bourbons? Were they not
kings when they were toppled over?
In the same way it is happening all
over India. They are not able to hold
the people, there is no union, no com-
munion, no understanding, no urge of
belonging, between the Government
and the people. It is no longer a
national government, they are not able
to provide nationa] leadership to our
people, they are found inadequate, but
we thought that with a sense of demo-
cratic disciplines they would at least
read the writing on the wall, realise
what was happening. They would try
to develop better and more harmonious
relations with the States @and help
them. They did not do that. They
could have at least developed honour-
able relations with the Opposition.
They did not do even that. Certain
agreements were reached on behalf of
the whole -Opposition through my
friend Mr. Masani with the Prime
Minister and her colleagues but they
were broken. No wonder a hiatus had
been created between the Government
and the Opposition. We have lost faith
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in the bena-fides of this Government.
It has taken them one year to gauge
the disaffection of the people all over
the country before they could make
their confession in the speech of the
President:
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“After many centuries, the people
of India are going through a process
of dynamic change.”

A poor imitation of Nehru's language.

“It is a challenge to us all to ans-
wer the urges and needs of our
people.”

I say that they have failed to meet
this challenge; they have failed to
answer and respond to these urges.

“Important national problems
must be placed above party politics.”

At long last they have realised this.
All this time it had been their mono-
poly. Even the€ other day, Mr. Chavan
said that for the next twenty years the
Congress was bound to rule; Congress
was very much needed. Certainly it is
very much needed for smashan,

“Government will be ready to sit
with Leaders of all Parties and
take counsel with them on major
issues of interest and importance
to the nation.”

Why have they realised it now? How
is it that wisdom had dawned upon
them just now? Is it because they
have realised that it is not possible for
this Government and this party alone
to run the show in this country, to own
the loyalties of the people, to lead and
guide them and inspired them? Is it
because of this that they have made
this confessicn? It is for us to make
the offer and we are not yet ready to
make it because we have lost faith in
this Government. Why do they want
to sit with us? To put us in the
wrong? What did they do in regard
to Mysore and Maharashtra? They
could not settle a problem between
two Congress Chief Ministers, between
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one Congress President and one Con-
gress Home Minister. In regard to
Assam, they could not settle the prob-
lem between their own selves. Shame
on them that they allowed that
Ministry to continue to remain
in power even after the Home Minis-
ter confessed here yesterday that
there was no Government at all
for number of hours in Gauha'i
on that day. More will be said by my
friends later on when the adjournment
motion comes up. My friends want us
to co-operate with them in preventing
defection from party to party. But
who started the game? In Andhra they
started the game in order to weaken
my party, Krishak Lok Party and my
friend, Mr. Viswanathan’s party, Praja
Party by ‘stealing’ our people. They
were not ashamed of doing so and no-
thing was done when I put it to Pandit
Nehru. Worse tricks were played in
Rajasthan by using the weapon of the
Governor to subvert our majority and |
manufacture an artificia]l and shame-
less majority for the Congress. They
were not ashamed to do these things.
Is it for these reasons and for such
purposes and for such occasions that
they want to call us in and put us in
the wrong? Is it for this purpose that
they want to pervert the whole
social and economic life and the
political parties of our countries? My
answer is: no to this kind of parti-
san, selfish, unpatriotic and power-
mongering approach of the Congress
Government.

SHRI S. M. BANERJEE: On a point
of order under rule 340. I beg to move
that this House be adjourned. This
morning we pointed out that the
Assembly was going to meet in West
Bengal at 2 P.M. to hear the Govern-
ment’s address. In spite of the assu-
rances given by the Home minister,
we have information that one of the
ministers of the fake Government in
Bengal refuses to acknowledge (hat
nine MLAs are still in jail. I weculd
request that the House be adjourned.
This is a very important matter.
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My

MR DEPUTY-SPEAKER: I have
Ziven you an opportunity to raise this
matter 1 have gone through the rule.

SHRI S. M. BANERJEE: The rule
says: at any time after a motion has
been made ...I have made the
motion that the House be adjeurned.
It does not say: “with the permission
of the Chair. The Prime Minister
could tell us ‘whether they would re-
main in jail just to boost up the pup-
pet Chief Minister Mr. P. T. Ghosh—
‘who is a combination of P. C. Sen and
Atulya Ghosh—Ghosh from Atalya
Ghosh and Prafulla From P, T. Sen.

MR. DEPUTY-SPFEAKER: How
does it concern this House?

SHRI INDRAJIT 'GUPTA -(Al-
pore): It is a negation of parlimmen-
tary democracy and everyihimg fhat
Boes with it.

SHRI P. VENKATASUBBAIAH
(Nandyal): Mr. Deputy-Speaker, I
Tise to support the motion of thanks
to the President for the Address which
‘he has been pleased to deliver to both
Houses of Parliament. In this con-
nection, T am Torced to say that when
the President has been discharging
his constitutional obligations which
had been enjoined upon him, on this
most solemn and dignified occasion,
while he was performing his duty
some Menmbers of Parliament behav-
ed in such a manner as to bring dis-
credit not only to themselves but to
parliamentary democracy and our
Constitution.

1458 brs.
ISem 8. M. JosHur in the Chair]

An eminent person like Mr.
Mukerjee, who has been championing
the cause of democracy, lead this
walk out. It is all the more deplora-
ble. How do some Members of the
Opposition who was eloquent on
Constitution and parilamentary demo-
cracy reconcile themselves to this
3082(Ai)LSD-—8,
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position in which some of their own

colleagues act in ap unconstituticnat
manner?

AN HON. MEMBER: Walk-out is
not un-constitutional.

SHRI P, VENKATASUBBAIAH: A
committee appointed by the Speaker
found it right to reprimand those
Members who indulged in such things
and Mr. Mukerjee was one of the
Members of that Committee.

The President has expressed in his
Address concern over the deteriorat-
ing law and order situation and the
growth of violance and the display ot

ionist tend in some parts
of the country. I will take this vcca-
sion to appeal to all the Members of
the political parties who firmly believe
in the unity and integrity of our coun-
try and also to those who have got
firm belief.in the parliamentary demo-
cracy to set an example so as to see
that the sovereignty and the umty of
the country are preserved,

15 hrs.

From the east to the south, when we
see every day certain things happen-
ing, we feel that after 20 years of
Independence, “where are we going”. _
Are we going towards anarchy and
confusion? After winning the hard-
won freedom by waging a battle
against a mighty empire and after
sacrificing many of our sons at the
altar of freedom, are we going in for
the slow disintegration of this coun-
try? A time has come when we have
to search our hearts and when we
have to take firm decisions to arrest
this growing menace. I have got
great respect for Shri Annadurai of
DMK party. (Interruption). I can
tolerate your interruption, Mr. Sree-
kantan Nair, but you must also take
it when you begin to speak. I am
glad that Shri Annadurai once said
that they have given up the idea of
secession,
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AN HON. MEMBER: Not once, but
many times,

SHRI P. VENKATASUBBAIAH:
They are part and parcel of India, and
they respect the National Flag and
they pay all respect to the unity and
integrity of the country. But I just
bring to the notice of the House and
also to the notice of the leader of the
DMK vparty here an incident which
has been reported in The Hindu, It
took place at a civic reception given
in Coimbatore when the Food Minis-
ter of Madras, Shri Mathiazhagan,
prevented the National Anthem being
sung.

SHRI S. KANDAPPAN (Mettur):
Sir, on a point of order. It is not a
fact.

SHRI SEZHIYAN (Kumbakonam):
Shri Mathiazhagan wanted the Tamil
version to be sung.

SHRI S. KANDAPPAN: The Col-
lector of Coimbatore has clarified the
position and what has appeared in
The Hindu is not correct. The Col-
lector of Coimbatore has clarified the
position and i d a stat t to
that effect.

MR. CHAIRMAN: What is the point
of erder?

SHRI 5. KANDAPPAN: The refer-
ence made by the hon. Member, Shri
Venkatasubbaiah, is not based on
facts.

MR. CHAIRMAN: The hon. Member
thould see whether his facts are
correct,

SHRI P. VENKATASUBBAIAH: 1
am only reading a report as published
in The Hindu which is reputed for its
impartiality and correct expression
of views. (Interruption). The report
says that the Vice-Chairman request-
ed the public to stand silently 2s a
mark of respect to the National

(M)
Anthem at the end of the function,
but the Minister suddenly banged the
table and asked him to keep quiet.
Later two children who were engag-
ed to sing the National Anthem sung
only Vazhia Senthamizh.

SHRI S. KANDAPPAN: What is
the date of that report? (Interrup-
tion).

SHRI P. VENKATASUBBAIAH: It
is a press report and I shall place it
on the Table of the House,

MR. CHAIRMAN: I think it is on
the strength of that report, that he
is speaking.

SHRI S. KANDAPPAN: A further
clarification that had appeared after
the press report should have been
taken into consideration by the hon.
Member who 1is a responsible .nd
senior Member of the House,

MR. CHAIRMAN: He is speaking
on the strength of some facts which
he has with him,

SHRI S. KANDAPFAN: But there
are other facts which subsequently
appeared in the papers.

MR. CHAIRMAN: You will have
to hit out when you speak.

SHRI S. KANDAPPAN: That is not
the question here. What about my
point of order?

MR. CHAIRMAN: There is no point
of order, You should see that the
facts are corrected when you speak.

SHRI P, VENKATASUBBAIAH: 1t
the hon. Member, Shri Kandappan,
repudiates it, I am very happy. 1
thank him and the DMK party, and
if the DMK believes in the unity and
the integrity of India ang shows res-
pect to the National Anthem, when 1
have no quarrel about it. 1 accept
his repudiation. Very recently we
had the unfortunate incident in Gau-
hati. In the name of Lachet Sena,
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disruptive tendencies and sesessionis:
activities have been started and we
are also discussing this in the form of
an Adjournment Motion. I thought
that it would have been better if Shri
Madhu Limaye had agreed to an
ordinary discussion wherein we can
also join—we lag behind none—in
voicing our feelings with regard to
the secessionist and anti-national
activities. 'What I am just bringing
out to the notice of this House is this

tendency for violance and to defy
law and order. 'Who is responsible
for that is not a point here. The

question is, how best we can preserve
the democratic traditions and create
a sense of confidence among the peo-
ple and also educate the electorate
and other people to have confidence
in the democratic functioning of our
institutions, ’

Time and again, the Congress party
has been blamed for creating such
things. I will ask my hon. friends—

SHRI K. LAKKAPPA: He is charg-
ing the Opposition party in Mpysore,
recently, under the very nose of the
Congress, at the time of the Republic
Day celebration, when the Congress
Minister was presiding, the NCC
showed disrespect to the National
Flag.

MR. CHAIRMAN: Order, order.
Please resume your seat, -

SHRI K. LAKKAPPA: It has ap-
peared in the press,

SHRI P. VENKATASUBBAIAH:
Whoever dose it, nobody is above the
law and the Constitution. I am not
speaking on anybody's behalf. I am
only stating the facts that have come
to my knowledge.

AN HON, MEMBER: What about
Shiv Sena?

SHRI P. VENKATASUBBAIAH:
So, this is what is happening in
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Assam, The President has rightly
pointed out in his Address that all
these tendencies have to be curbed.
What is the way out? After the
general election, certain forces have
been thrown up. The Congress has
lost the majority, as Prof. Ranga
has pointed out, in many of the
States. It is no good on the
part of Prof. Ranga to accuse that
the Congress is behind all these things,
to topple this government or that
government. If you take State by
State—I am not championing any-
body's cause—you will find that it is
not because of the Congress's effort
to topple the non-Congress govern-
ments but because the constituent
units, which are a conglomeration of
heterogeneous elements, are =inking
under their own weight. Nobody has
done anything, For instance, the
Uttar Pradesh Chief Minister has
threatened to resign seven times with-
in a week. Everytime, after the
Cabinet meeting, the Ministers come
out and issue quite contradictory

statements, Are we encouraging
these Ministers to issue such state-
ments? It is not the fault of the

Congress party alone; it is the fault
of all the other political parties who
believe in the democratic functioning;
that is to say, the fault lies in the
fact that the parties, having believed
in democratic functioning, the parties
who have got belief in the integrity
and unity -of this country, who have
believed in the Constitution, get them-
selves aligned with different parties
who have got extra territoria] loyalt-
jes and who do not believe in the
Constitution and the democratic func-
tioning. The real disease lies there.
1 wanted to highlight the real defect
in the functioning of these pon-Con-
gress ministries. It is not the fault
of the Congress government when
the non-Congress ministries them-
gelves disintegrate the moment they
form into a ministry.

Coming to the language formula
and the agitation about it, we are also
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very much deeply concerned about
this unhappy situation that is pre-
vailing in the country due to the lan-
guage controversy. Every citizen of
the country who is loyal to the Cons-
titution believies that this country
should have one link language and
that link language should be one of
the 15 national languages of our coun-
try. There is no doubt about that.
There are certain historical difficul-
ties. It has been decided upon, to
assuage the feelings and misgivings
of many people in the non-Hindi
speaking States, that bilingualism
should be continued for sometime to
come. That was the assurance given
by Panditji which was incorporated
in the Language Bill and the subse-
quent amending Bill. But the diffi-
culty came when an attempt was
made to put more burden on non-
Hindi people. I appeal in all humi-
lity to the Hindi protaganists to try to
appreciate the feelings ang difficul-
ties of the non-Hindi people and to
share the burden involved in these
matters,
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The three-language formula was
failthfully implemented in many npon-
Hindi States, but the Hindi States did
not implement it. Whereas our :hil-
dren are learning Hindi, the regional
Ianguage—Telugu, Kannada or Tamil
—=and  ®aslish, But  unfortunately
the Hindi States did not implement
this eam»romiss formula which was
thought 1o b2 in the best interests of
the ecntr=.  Tiven now I appeal to
my friends in non-Hindi States.
Whatever language is adopted as link
language, the section of the popula-
tion whose mother-tongue happens to
be the link language have an inherent
advantage. We cannot penalise them
for that. At the same time, the other
people should not feel that somebody
will supersede them and gain some
advantage. All these things have to
be sorted out at a national level, ins-
tead of sticking to party dogmas or
party prestige. T would appeal to all
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the political parties to evolve a natio-
al consensus on this matter. Langu-
age is important in our political life,
but if we have to choose between lan-
guage and integrity of the counlry,
nobody should hesitate to say that
country is bigger than the language.
That should be spirit of not only
Hindi-speaking people but alsp of
non-Hindi speaking people. We must
also realise our responsibility. After
20 years of freedom, if we could not
agree on a common language to be our
link language, we are not fi{ to be
called a mature nation.

652

Coming to the economic situation,
the President has pointed out that
because of the prospects of increased
food preduction this year, the present
economic impasse will show signs of
improvement and recession and grow-
ing unemployment will slowly recede
into the background; we will be able
to turn the corner and go on the path
of prosperity. Too much dependence
on external assistances in all pur »nlans
has made us not only complacent but
also indifferent to the betterment of
our economic position, Unless we
make a determined effort to be self-
sufficient and stand on our own legs
come what may, this situation will
continue for some more time to come.
Our record in regad to receiving ex-
ternal assistance has not been very
flattering. To be frank ang candid,
our performance was not upto the
mark in spite of getting thousands of
crores of rupees from every couniry
in the world. That was the result of
the deteriorating economic situation.
At the same time, there are enthu-
siasts in this country who say that the
plans must be bigger and bigger,
whether we beg, borrow or steal from
other countries. We must control
that tendency. Within our limited
resources, we must be able to improve
our economy. Otherwise, this conti-
nued dependence on external assis-
tance will take us nowhere.
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Under PL 480 we have imported
foodgrains to the tune of Rs, 1400
crores in al] these years, whereas we
are not able to find the necessary
funds to complete at least 4 or 5 of
our national projects, which are near-
ing completion and which will re-
quire a capital outlay of only Rs. 100
crores. There are projects which can
yield quick results like the Rajasthan
Canal, the Kosi~Gandak project and
the Nagarjunasagar project. If we
spend about Rs. 100 or 120 crores, we
can attain near self-sufficiency if not
complete self-sufficiency in food. The
Congress President, Mr. Nijalingappa,
speaking at Hyderabad has rightly
pointed out that even if we have to
resort to deficit financing, we must do
so and complete these projects within
a reasonable time. I am not an eco-
nomist, but from a common sense
point of view, I feel, where a coun-
try’s prosperity is at stake, we should
not hesitate to resort to deficit finan-
sing for completing these projects
which will yield quicker results and
enable us to march towards self-suffi-
ciency at least in food. I hope the
Finance Minister will bear this in
mind and give top priority to such
projects.

Coming to border problems I do not
want to go into the vexed question of
the Mahajan Commission’s report,
but I will highlight only one point.
States’ reorganisation has taken place
on the principle that the local people
of that area should have a sense of
involvement and must be associated
more closely with the administration.
I take reasonable pride in the fact
that my State has been formed on a
linguistic basis after the self-immola-
tion of the great patriot Potti Srira-
mulu. But now the tendency seems
to be that the carving of linguistic
provinces is just like declaring inde-
pendence from the Indian Union. I
would point out here that there was
a long-standing border dispute bet-
ween my State and Madras. The two
Chief Ministers sat together and it
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was resolved without much difficulty.
The same spirit of give and take
should prevail in al] States. We must
realise that the States could not be
carved out in a very scientific manner
whereby no non-Marathi-speaking
man will come into Maharashtra or
no non-Kannada-speaking man will
come into Karnataka. There will be
a large number of linguistic minori-
ties in every State. In Madras, there
are a large number of Telugu-speak-
ing people who have played a very
notable part in the development of
that State.

Sir, I do not blame now ithe DMK
Government, but I want to point out
that there has been a tendency in the
State Government not to protect the
linguistic minorities Language, as I
said, is the life of the person. I am
very sorry to find that the lingustic
minorities in Madras are not treated
fairly. They must be given all pos-
sible protection to improve, to deve-
lop, their language and their culture.

SHRI MANOHARAN (Madras
North): How can he substantiate
that?

SHRI P. VENKATASUBBAIAH:
I can say to Shri Manoharan, because
he belongs to a linguistic minority—
his mother tongue is Malayalam and
not Tamil—

SHRI S. KANDAPPAN: He has
been protected well. That itself is
enough proof to disprove what the
hon. Member is saying.

SHRI P. VENKATASUBBAIAH:
I would like to point out to Shri
Manaharan that the Telugu-speaking
population in Madras are having a
sense of frustration, They feel that
slowly Telugu is being removed from
various educational institutions.

SHRI S. KANDAPPAN: May I
request the hon. Member, Sir, not to
be so vague but to give specific in-
stances? Even recently our Chief
Minister went to the extent of
saying . . .
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SHRI P. VENKATASUBBAIAH:
1 am told that the Chief Minister was
kind enough to tell Shri Vinayakam
that he loved Telugu more than Shri
Vinayakam himself. These platitudes
1 understand, I have no objection to
that. That is why I was very careful
in saying in the beginning itself that
1 do not blame the DMK Government
for this, perhaps they havg inhnerited
the legacy of the previous Govern-
ment. I do not mince matters in all
these things. Therefore, I say that
there must be a sense of justice and
fair-play so far as these linguistic
minorities are concerned. It js not as
though they are living in a separate
country, they are part and parcel of
our own country. [ wish to say that
till Shri Rajagopalachari became the
Chief Minister of Madras in 1937—I
say it with a sense of pride—the
Telgus dominated the political field of
Madras and all the Chief Ministers
were from Andhra in the composite
State of Madras. Now the two Sta-
tes have been separated. I have got
a great liking for Madras. 1 have
been a member of that Legislative
Assembly for a number of years. I
say that linguistic minorities should
be safeguarded and then only these
border problems should be amicably
settled.

There is the matter of inter-State
water allocations. I am not pleading
the cause of any State here. I will
only appeal to all friends that these
matters should not be referred to a
court or tribunal. That way it is im-
possible to find a solution, because
when we come to question the wis-
dom of an eminent Commission pres-
sided over by such an eminent person
as Mahajan how can we say that a
tribunal sitting there will be able to
solve the problem overnight. That
should not be the approach. The
water should be utilised to the maxi-
mum extent. The water should not
go waste into the sea but it should go
into the production of foodgrains in
our comntry. In that spirit, whether
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it is in Andhra, Maharashtra or My-
sore, it becomes national property,’
and where there is facility for propesr
and quick utilisation it should br
gone into. I appeal once again to ali
friends that it should be taken in the
spirit of accommodation and we
should see that these water disputes
are settled as quickly as is possible.

About rural water supply problem,
I very well remember Shri Morani
Desai telling in the Jabalpur Session
of AICC that top priority will be
given to rural water supply scheines.
There are still several hundreds of
villages where there is not even one
drop of drinking water in spite of
twenty years of our freedom. In my

constituency itself there is a belt
where there are 40 or 350 villages
where every year water has to be
suppli?d through lorries. A wrater

supply scheme has also heen formu-
lated but it has not seen the light of
day. I only wish that Government
should give top priority in consulta-
tion with the State Government to
see that every village should be cov-
ered by drinking water supply schem-
es whether it is through wells or
pipes. In every nook and corner the
basic amenities have to be provided
for our people.

Lastly, 1 want to make only one
appeal to my hon. friends. Unfortu-
nately, political horse trading and
changing of parties has become the
order of the day. Nobody is sure
whether his Government will survive
or not. Premium is now being put
on defections. That seems to be the
order of the day. The Lok Sabha was
good enough to give its unanimous
approval to mv resolution that was
brought before this House. 1 would
once again appeal to all our friends
that irrespective of party affiliations
they should give their serious thought
to this matter and work for the stabi-
lity and also proper democratic func-
tioning in this country. Then alcne
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this country will progress towards
Pprosperity and -what our leaders had
wislied when they waged ths war of
independence against a mighty empire
will be realised.

qAUEY ADIT: T3 2T 9gH
UF qGAT T 97 fF WY aeE
WIA FAEIT T AW wAT Ry #
& 9AF A 721 AT T 1 gAY TT
wT Tezifa & wfAqmy g7 59F w
FAITIFI A FAITTEIT 1T 4,
22 & 32, 43 % 55, 68 ¥ 72, 74,
93% 102,106 % 130, 170% 178,
230 & 234, 244, 245, 260 T 268,
273 ¥ 2761

d{t star Maw  ((wvieE )
WA IH T J 987 F1 &7 T vEr 97
gar?

A AERT : 77 737 X g
AT 97 "/ FEFT T gAT a7
a7 focdy efee ame™ ¥ OF oF "7eq 71
AW IEFTT 4911 AT g amam
weey gt adt ¥ gafag 77 gam
wiar f5 §9 39 faar amw Wik oz
faaz &1 awg fear nav 471 We W
TO AR ALY T a H a7y §
A afes ¥ arw g3 7 £

st ®o WYo  ayat 5 qMTT
A @RI g &1 9 AN A ¥

anwfs 7T © smoy o gwEa
fer & 3 @ wwy wgm @ g A
qFYE G WE X g AN F wrR ¥
frz &t @& ok g w9 ¥ w2
Ty @@

=T araFg)

(M.)
=t gFR T wPNG (I5AT)
T 9 g% g9M F4T § o T &1 39
g 7 Fufeqy &1 w1 A g
anfgd

aamfy wgaa : g fafeex 43
gz &

=} €o Wlo AN : AW AZIRA,
¥ O ATET ATH WIET WIS FSTAT AT |
99 gaq  fedy ofwy JwT § 7))
IEIT 737 91 fF a7 AeT Ww AT
g 57 39 aF $E o @A W A
dme & g W€ 471 wwr i
dyw W § —

ot i g (daw) : ag w0
g w@r &1 IS oMy SR gy
T TR

stdodto AT :  agd I3 AT
&) FEEEguaT ¥R g T & ¥
#¥5 orar § 9@ ¥ ag wgr AT

Immediately after the Governor
spoke a few words standing on a
Chair just by the side of the Chief
Minister Dr. P. C. Ghosh he was es-
corted back through the =~ Western
Gate by his ADC and others. The
Speaker Mr. Bijoy EKumar Banerjee
and the Chairman Dr. Pratap
Chandra Guha Roy were not seen
in the "House. The whole Proceed-
ings lasted only three minutes,

THX WA A YWA FTOAT
TEg A FT | ZAAT ATHOAA
g

FaNfT wEEm : I9 § qEe WS
TTET T &

o v fag . wm a7 AmEm
o fefr s Fam § o1 T

No rule is binding on him. What is
this? ’
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SHRI S. M. BANERJEE: He is
making me more violent.
9z 77 ® § % ¥ feet =9 w1 qaw
T g1 ®F 340 F W 9g TR
I3 TET§ | A9 IF ®F F 29 Afag |

wafa v # AT wA A
Tar 2 fegdy eftee wgE 7 Wy A
@ fear ar s 3w A W ogEw W
r g97 7 ¥

st "o /o wAAl : ¥ fAiew @
f& daw # FicEEEa §F STeA
gl Ty R faasa &
fag @27 ®1 TIIH N gEAN ]
faar

anEfE AgRm ;. 3w # w
Ie@ g g1 gt 9T qga A wE
TH FFIET ZAT ¥ AT TF IH
oI §% 199 7 & Fr GF 7@ a3
g1

SHRI VISWANATHA MENON
(Ernakulam): I beg to move:

That at the end of the motion, the
following be added, namely:—

“but regret that there is mno
mention in the Address of the
failure to meet the representa-
tives of the All India (Posts and
Telegraph) Administrative Offi-
ces’ Employees Association, to
negotiate on their demands sub-
mitted on the 23rd October, 1967.”
(1)

That at the end of the motion, the
following be added, namely :—

“but regret that there is no
mention in the Address of the
failure to protect the existing
conditions of service of the staff
of the Telephone Revenue Ac-
counts Offices resulting in pecuni-
ary Joss to them due to the non-
protection of the present emolu-
ments drawn by them and their
pay scale” (2)

(M.)
That at the end of the motion, the

following be added, namely:—

“but regret that there is no
mention in the Address of the
failure to grant independent
status to the Postal Stock De-
pots i eachr Circle. which is
causing Fardship to the staff.” (3)

That at the end of the motion, the

following be added, namely:—

“but regret that there is ne
mention in the Address of the
failure to stop the heads of the
Telephone Districts in New Delhi
and Hyderabad from resorting
to reductions in the staff strength
of their respective offices.” (4).

SHRI N. SREEKANTAN NAIR:

(Quilon): I beg to move:

That at the end of the motion, the

following be added, namely:—

“but regret that there is no
mention in the Address of the:
discontinuing of the anti-democra--
tic attitude of the Union Govern-
ment towards the non-Congress:
Ministries of Kerala, Madras, etc.”
(22).

That at the end of the motion, the

following be added, namely:—

“but regret that there is mno-
mention in the Address of the
critical economic crisis in the
country and industrial recession
leading to retrenchment and un-
employment of workers.” (23).

That at the end of the motion, the:

following be added, namely:—

“but regret that that no men-
tion has been made in the Address
of the inordinate rise of sugar
prices brought by a conspiracy
between the sugar magnates and
some section of the governmen~
ta' machinery.” (24).
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That at the end of the motion, the
following be added, namely:—

“but regret that no mention has
been made in the Address of the
necessity of reducing the 20 per
cent. increase imposed on the
prices of rice and other cereals
irom 1st January, 1968." {25).

That at the end of the motion,”the
following be added, namely:—

“but regret that no mention
has been made in the Address of
the necessity of reintroducing the
subsidy on foodgrains supplied to
the deficit States like Kerala and
West Bengal” (26).

That at the end of the motion, the
following be added, namely:—

“but regret that no assurance
has been given in the Address
about protecting the interests of
the people of the non-Hindi States
against the impositlon of Hindi".
2n.

SHRI E. K. NAYANAR (Palghat): I
beg to move:

That at the end of the motion, the
following be added, namely:—

“but regret that there is no
mention in the Address of the
failure to put an end to differen-
tial treatment given to Jawans
and officers in the army.” (28).

That at the-end of the motion, the
following be added, namely:—

“but regret that there is mno
mention in the Address of the
failure to resume relatians with
People's Republic of China at am-
bassador level.” (29),

That at the end of the motion, the
following be added, namely:—

“but regret that there is no
mention in the Address of the
failure to ban the activities of fas-
cist organisation like Shivsena im
Bombay”  (30).

(M.)

That at the end of the moticn, the-
following be added, namely:—

“but regret that there is no
mention in the Address of the
failure to recognise the German
Democratic Republic.” (31).

That at the end of the motion, the -
following be added, namely:—

“but regret that there is no
mention in the Address of the
failure to condemn the establish- -
ment of U.S, military base in In- -
dian Ocean.” (32)

SHRI K. LAKKAPPA (Tumkur): I"
beg to mover

That at the end of the motion, the*
following be added, namely:—

“but regret that there is no-:
mention in the Address of the
failure to nationalise Banks jn .
the country.” (43),

That at the end of the motion, the-
following be added, namely:—

“but regret that there is no
mentioni in the Address of the
failure to stop corruption, nepo-
tism and favouritism in the coun-
try.”  (44).

That at the end of the motion, the
following be added, namely:—

“but regret that the Address
fails to mention that Ggvernment
has abused the Constitutional
powers by using Governors to top-
ple non-Congress Governments.”
(45).

That at the end of the motion, the-
following be added, namely:—

“but regret that there is no
mention in the Address that
Government has failed to check:
lawlessness, disorder aund consii--
tutional crisis” (46).
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That at the end of the motion, the
. following be added, namely:—

“but regret that there no men-
tion in the Address of failure to
meet food situation and improve
irrigation facilities in the coun-

try.”  (47).

That at the end of the motion, the
: following be added, namely: —

“but regret that there is no
mention in the Address of the
break-down of  constitutionsl
machinery in the country.” (48)

That at the end of the motion, the
‘following be added, namely: —

“but regret that there is no
mention in the Address of the
recession in industrial production
in the country.” (49)

That at the end of the motion, the
-following be added, namely : —

“but regret that there is no
‘mention in the Address of the
failure to achieve economic free-
dom in the country.” (50)

SHRI K. RAMANI (Coimbatore): i
“beg to move:

That at the end of the motion, the
following be added, namely: —

“but regret that there is no
mention in the Address of the
failure to nationalise foreign own-
ed oil companies.” (51)

That at the end of the motion, the
following be added, namely:—

“but regret that there is no
mention in the Address of the
failure to rnodify the Bonus Act 1n
favour of the Government.” (52)

That at the end of the motion, the
following be added, namely:—

“but regret that there is no
mention in the Address of the
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failure to stop corruption and
nepotism at the ministerial level.”
(53)

That at the end of the motion, the
following be added, namely: —

“but regret that there is no
mention in the Address of the
failure to check the rise in prices.”
(54)

That at the end of the motion, the
following be added, namely: —

“but regret that there is no
mention in the Address of the
failure to take over the closed tex-
tile mills.” (55)

SHRI P. VISWAMBHARAN (Tri-
vandrum): 1 beg to move:

That at the end of the motion, the
following be added, namely:—

“but regret that no concrete pro-
posals have been made in the
Address to combat the rise in price
of essentia] commodities.” (68)

That at the end of the motion, the
following be added, namely:—

“but regret that no mention has
been made that the Government
of India has resorted to unconsti-
tutional and undemocratic methods
in dislodging the non-Congress
Governments of Bihar, West Ben-
gal, Haryana and Punjab.” (69)

That at the end of the motion, the
following be added, namely:—

“but regret that the Government
of India has failed to supply ade-
quate quantity of rice to the deficit
States particularly Kerala.” (70)
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That at the end of the motion, the

following be added, namely:—

“but regret that the Government
of India has increased the price of

foodgrains supplied to States,” (71)
That at the end of the motion, the

following be added, namely: —

. “but regret that the Government
of India has not taken effective
steps to eradicate regional imbal-
ances in Planning and Develop-
ment as is evidenced from the
utter neglect shown to States like
Kerala.” (72)

SHRI LAKHAN LAL KAPOOR

{Kishanganj): I beg to move:

That at the end of the motion, the

‘following be added, namely:—

“but regret that the Address fails
to mention the manner in which
the present minority Ministry in
Bihar has been installed.” (74)

SHRI E. K. NAYANAR: 1 beg to

move:

That at the end ofethe motion, the

following be added, namely: —

“but regret that there is no
mention in the Address of the
Mahajan Commission Report on
the question of boundary adjust-
ment between Mysore and Kerala
which created more problems
instead of solving the boundary
question satisfactorily.” (93).

That at the end of the motion, the

following be added, namely: —

*“but regret that the Address
does not mention the increasing
unemployment every year in our
country and the failure of the
Five-Year Plans to give employ-
ment to the educated and unedu-
cated unemployed persons in the
country.” (94) )

That at the end of the motion, the

following be added, namely:—

“but regret that the Address
not mention the failure of

(M)
the Central Government to evolve
a national food policy due to which
the food situation has become
serious in the country in spite of
the increase in the grain produc-
tion.” (85)

SHRI M. R. MASANI (Rajkot): I

beg to move:

That at the end of the motion, the

following be added, namely:—

“but regret that while dealing
complacently with the food situa-
tion, there is a surprising failure
1o announce the removal of zonal
and other barriers to the free
movement of foodgrains and food-
stuffs throughout the country
which had been imposed by reason
of an acute shortage that no longer
persists; the failure to announce
the end of the policy of compul-
sory monopoly procurement; and
the failure to propose concreie
measures which would provide in-
centives to the farmer to increase
production in order to cope with
the rising, population.” (96)

That at the end of the motion, the

following be added, namely:—

“but regret that while referri:!.g
to the need for raising the effici-
ency of State sector emterprises,
the Address has failed to an-
nounce—

(a) the acceptance of the recom-
mendations of the Administra-
tive Reforms Commission
which are devised to make
these enterprises function
more efficiently by giving
them maximum autonomy
from interference by the poli-
ticians and bureaucrats in
office; and

(b) a readiness to restrict the
establishment of new State
enterprises” (97)
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That at the end of the motion, the
following be added, namely:—
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That at the end of the motion, the
Tollowing begadded, namely: —

“but regret that while referting
to the question of the reorganiza-
tion of a border State like Assam,
no reference whatsoever is made
in the Address to the deplorable
attack on Indian citizens of non-
Assamese origin and their
that took place in broad day light
in Gauhati and other places in
Assam on Republic Day, 26th Jan-
uary, 1968, resulting in a large
number of them becoming home-
less and in the destruction of pro-
perty worth crores of rupees as a
result of the denial of even ele-
mentary protection to those who
were left at the mercy of the
mob.” (98)

That at the end of the motion, the
following be added. namely: —

“but regret that while referring
to the prevalent unemployment
there is no mention in the Address
of concrete steps to provide em-
ployment opportunities by encour-
aging productive investment.”
(99)

~ That at the end of the motion, the
following be added, namely: —

“but regret that while referring
40 the conflict in Vietnam, the
Address repeats the sterile appeal
for an unconditional stoppage of
the bombing on Worth Vietnam at
a time when the North Vietnamese
and the Viet Cong have intensified
their attack on the Capital of
South Vietnam and other places
resulting in large losses of civilian
life and that in this manner the
Address has shown an utter lack
of appreciation of the real {nsture
of North Vietnamese aggression on
South Vietram and the desirability
that it should be repelled in the
interests of peace and security of
the countries of South and South-
East Asia including our own."
{100)

»

“but regret while referring to
the movements for :he liberation
of people from colonial rule in the
Southern part of Afiiica, no refer-
ence has been made in the Address
to the brave struggle of, the peo-
ple of Tibet for the liberation of
their country from Chinese Com-
munist domination.” (101)

That .at the end of the motion, the

following be added, namely:—

“but regret while contenting itself
with a platonic hop-: that the ties
between India and the countries
of South and South-East Asia will
be dfurther strengthened, the
Address makes no concrete pro-
posals in regard to filling the
vacuum caused by the withdrawal
of British power from the region
and the developing of a system
of regional collective security
among the countries of South and
South-East Asia against the com-
mon menace of Chinese Commu-
nist expansionism.” (102)

SHRI CHINTAMANI PANIGRAHT

{(Bhubaneswar): I beg to move:

That at the end of the motion, the

following be added, namely: —

“but regret that there is no
mention in the Address of the
worst drought which has affected
nine districts and in particular
areas of Daspalla, Gania, Nuagan,
Mahipur, Koradaa, Jakads, Bola-
garh, Bequria, Khurda, Ranpur,
Banpur and Khandapada in the
district of Puri in Orissa.” (106).

That at the end of the motion, the

following be added, namely:—

“but regret that there is no
mention in the Address of the
closure of all the khadi spinning
and weaving centres in the entire
State of Orissa resulting in the un—
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employment of 20,000 families
engaged in these industries”

(107).

That at the end of the motion, the
“Hollowing be added, namely: —

“but regret that there is no
mention in the Address of the
growing awareness of the farmers
‘in the country for utilising water
for growing more food as such
‘giving top priority for providing
hundreds and thousands of minor
‘and medium firrigation works in
the drought affected areas with
a view to finding a permanent
solution to the problem of
drought.” (108)

That at the end of the motion, the
following be added, namely: —

“but regret that there is no
mention in the Address of the
silting up of the mouth of the
Chilka Lake, a national asset, and
no mention of the steps to be
taken for saving Chilka Lake and
helping the 36,000 fishermen fami-
lies solely depending on fishing
from this lake” (109)

That at the end of the motion, the
#ollowing be added, namely:—

“but regret that there is no
mention in the Address for deve-
loping Chilka Lake and Kantilo
as important national tourist cen-
tres.” (110)

" That at the end of the motion, the

ifollowing be added, namely: —

“but regret that there is no
mention in the Address of the
growing combination of the fas-
cist, undemocratic and reactionary
forces in the country and no indi-
cation of the steps proposed to be
taken to meet their challenge”
(111)

That at the end of the motion, the

Hfollowing be added, namely:—

“but regret that no indications
‘have been given in the motion

(M.)
about the working of the Mani-
bhadra and Gania Barrage irriga-
tion schemes in Orissa.” (112)

That at the end of the motion, the
following be added, namely: —

“but regret that there is no
mention in the Address for under-
taking oil exploration works in
Mahanadi Basin and Chilka egtua-
ries in Orissa which has proved
oil bearing™ (113)

That at the end of the motion, the

following be added, namely: —

“but regret that there is no
mention in the Address for taking
steps for extracting rare atomic
minerals found in Orissa.” (114)

That at the end of the motion, the

following be added, namely :—

“but regret that there is no
mention in the Address for locat-
ing a Naval Shipyard at the
Chilka Lake in Orissa.”"” (115)

That at the end of the motion, the

following be added, namely:—

“but regret that there is no
mention in the Address of the
steps proposed to be taken to
prevent unearned increment in
urban ‘and values and putting a
ceiling on urban property.” ( 116).

That at the end of the motion, the

following be added, namely:—

“but regret that there is no
mention in the Address of the
steps proposed to be taken to
ensure the six minimum needs of
the vast masses of this country.
i.e, food, housing, clothing, em-
plovment, health and education,
within the coming five year
period.” (117).
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SHRI INDRAJIT GUPTA (Alipore):

I beg to move:

That at the end of the motion, the
fiollowing be .added, namely:—

“but regret that there is no
mention in the Address of the
unconstitutional ang illegal mea-
sures adopted by the Central
Government to topple non-Con-
gress Ministries in  States like
West Bengal, Bihar, Punjab and
Haryana.” (118).

That at the end of the motion, the
following be added, namely:—

“but regret that there is no
mention in the Address of the
continued failure of the Central
Government to supply minimum
requirements of rice to Kerala.”
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utter failure to evolve and imple-
ment a national food policy based
on self-sufficiency.” (123).

That at the end of the motion, the
following be added, namely:—

“but regret that there is no
mention in the Address of the
disastrous effects of recession in
the economy, such as factory clo-
sures, um-employment, retrench-
ment, decline in exports, rise in
prices, etc.” (124).

That at the end of the motion, the-
following be added, namely:—

“but regret that there is no
mention in the Address of the
menacing growth of aggressive,
fissiparous and chauvinistic orga-
nisations like the Shiva Sena in
Bombay and the Lachit Sena in

(119). Assam.” (125).

That at the end of the motion, the

f th tion, th
following be added, namely:— That at the end of the motion, the

following be added, namely:—

“but regret that there is nu “but regret that there is no
mention in the Address of€the mention in the Address of the
failure to evolve a  democratic failure to protect the lives, pro-
popular solution for the language perty and honour of the minority
question.” (120). community in wvarious States.”

(126).

That at the end of the motion, the i
following be added, namely:— That at the end of the motion, the
following be added, namely:-—-

“but regret that there is no

mention in the Address of the “but regret that there is no

utter fiasco in finalising the menticn jn the Address of the

Fourth Five-Year Plan” (121). refusal to nationalise the banks
and general insurance compan-
ies.”  (127).

That at thie end of the motion, the

following be added, namely:— That at the end of the molion, the:

“but regret that there is no following be added, yi—

men.tion in the Address of the “but regret that there is no-
continued and dangerous depend- mention in the Address gf the
ence on foreign aid including PL- Government's failure to denounce
480 imports.” (122). U.S. aggression in Vietnam.” 128).

That at the end of the motion, the That at the end of the motion, the-
following be added, namely:— following be added, namely:—

+  “but regret that there is no “but regret that there is no
mention in the Address of the mention in the Address of the:
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refusal to establish diplomatic and failure of the Government
relations with the German Demo- to take effective measures for their
cratic Republic.” (128). complete rehabilitation.” (173)

That at the end of the motion, the
following be added, namely:—

That at the end of the motion, the-
following be added, namely:— *

“but regret that there is no
mention in the Address of the
need to take specific and positive
initiative for improvement of
India’s relations with Pakistan
and China.” (130).

SHRI C. DAS (Tirupathi): I beg

to move:

That at the end of the motion, the
following be added, namely:—

“but regret that there is no
mention in the Address gbout the
steps to be taken in rectifying the
difficulties in the implementation

“but regret that no mention has
been made in the Address of the
attacks on non-Assamese in Gau-
hati and in action of the Gov-
ernment of Assam jn taking strong
action top prevent the happenings
on the Republic Day.” (174),

That at the end of the motion, the-

following be added, namely:—

“but regret that no mention has
been made in the Address of the
non-implementation of the recom-
mendations of the Wage Board for
non-journalists.” (175).

of the Official Languages Act and

Resolution.” (170), That at the end of the motion, the-

following be added. namely:—

SHRI MOHAMMAD ISMAIL (Bar-

rackpore): I beg to moved— “but regret that no mention has

been made in the Address of the
failure of the Government to link
dearness allowance to the consu-
mer price index numbers despite
steep rise in prices.” (176).

That at the end of the motion, the
following be added, namely:—

“but regret that no mention has
been made in the Address of the
¢losures and lockouts in a large SHRI K. LAKKAFPA
number of factories in West Ben- I beg to move:
gal resulting in unemployment of
workers.” (171).

(Tumkur)::

That at the end of the motion, the-
following be added, namely:—
That at the end of the motion, the

following be added, namely:— “hut regret that the adrress

makes no mention of the grave

“but regret that no mention has threat to the nation’s unity and

been made in the Address about
the failure of the Government
to ban introduction of automa-
tion in public and private gector
undertakings.” (172)

That at the end of the motion, the
following be added, namely:—

“but regret that no mention has
been made in the address of the
question of rehabilitation of dis-
placed persons in West Bengal

the prowing sense of insecurity
felt by the large sections of
citizens and measures to combat
these tendencies.” (230).

That at the end of the motion, the:

following be added, namely:—

“but regret that the address
makes no mention of the grave
threat to the Constitution as evi-
denced by flagrant abuse of the
powers of the Governors in the
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matter of appointment of removal
of the Chief Ministers.” (231).

That at the end of the motion, the

rfollowix"lg be added, namely: —

“but regret that there is no
mention in the Address of the
. grave malaise in the nation's eco-
nomy as evidenced by recession,
rising  prices, unemployment,
growing disparity in the income,
and measures to combat or alle-
viate the sufferings of our peo-
pie.” (232),

That at the end of the motion, the

: following be added. namely: —

“but regret that there is no
mention in the Address of any
measures to redress the pledges

- taken by Parliament to liberate
the territories occupied by China
and Pakistan.” (233).

That at the end of the motion, the
cfollowing be added. namely:—

“but regret that there is mno
mention in the Address of any
deterioration in the socio-econo-
mic conditions of Scheduled Castes
Scheduled Tribes and other back-
ward classes of our people and
measures to bring them up at par
with others in the society.” (234)

SHRI BRLI. BHUSHAN LAL

« (Bareilly): 1 beg to move:—

That at the end of Ithe motion, the

: following be added, namely:—-

“but regret that po meatioa
has been made in the Address of
such dire issues as the threat to
natiomal survival contained in
the language controversy and
down-turn ia relations between
the Centre and the States.” (244).

That at tha end of the motion, the

: following be added, namely:i—
“But regret that the .Address

(M)
does not condemn the ‘Hate India
Campaign’ in Pakistan and there-
by lowers the prestige of India
before the word” (245),
SHRI

MONOHARAN (Madr:

North): I beg to move:

That at the end of the motion, the

following be added, namely:—

“but regret that no mention
has been made in the Address of
the failure to remove the justiii-
atle spprehensions of the nun-
Hindj speaking people throagh a
suitable legislation and amend-
ment of the Constitution.” (280).

That at ths end of the motion, the

following be added, namely:—

“but regret that the Address
fails to take note of the demand
and the need to discard the con-
centration of powers at the Cen-
tre in favour of the States to rec-
tify the federal imba'ance.” (261)

That at the end of the motion, the

following be added, namely —

“but regret that the address
makes no mention of the laud-
able experiment of the Gov:n-
ment of Madras in providing
rice at measure per rupee and of
the deliberate attempt to scuffle
down the scheme by the Centre
by not providing reasonable fin-
ancial assistance.” (262).

That at the end of the motion the

following be added, namely:—

“but regret that no mention has
been made in the Address of the
partisan attitude of the Central
Government towards the non-
Cengress Governments in Stutes.”
(263).

That at the end of the motion, the

following be added, namely:—

“put regret that no mention has
been made in the Address of the
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fact that prohibition is being scrap-
ped by Congress Government in
States and the need to appreciate
the zealous and positive stand in
enforcing prohibition in Madras
State.” (264),

That at the end of the motion, the
fullowing be added, namely:—

“but regret that no mention has
been made in the Address of the
need for setting up a steel plant at
Salem.” (265).

That at the end of the motion, the
following be added, namely:—

“but regrt that the address fails
to mention the need- to prevent
automation in LIC, Railways and
Oil companies in the face of op-
position by employees.” (286).

That at the end of the motion, the
following be added, namely:—

“but regret that no .mention
has been made in the Address of
the deplorable condition of the
handloom industry and “of steps
for effective relief to weavers.”
(267)

That at the end of the motion, the
following be added, namely:—

“but regret that the address has
failed to take note of the misera-
ble plight of textile industries in
genera] and spinning mills in
the State of Madras in particular
affecting thousands of workars.”
(268).

SHRI TENNETI VISWANATHAM
(Visakhapatnam);: I beg tc move:
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Official Languages Amendment
Act during the last session of the
Parliament or t} indicate the steps
which the Government propose tc
set right the injustice done to non-
Hindi States by the Resolufjon
referred to above” (273).

SHRI BADRUDDUJA (Murshida-
bad): I beg to move:

That at the end of the motion, the

following be added, namely:—

“but regret that the Address
fails to mention about hundrads
of communal riots in the country
resulting in colossal loss of inno-
cent Muslimg lives and properties
and about the utter failure of the
administration to prevent and
check such communal disturbances
that have naturally created a deep
sense of insecurity in the Mus!im
minority in the State. (274).

That at the end of the motion, the

following be added, namely:—

“but regret that the Address
fails to mention about the arbit-
rary and unconstitutiona] action of
Governors in toppling down non-
Congress Governments in 7arious
States.” (275).

That at the end of the motion, the

following be added, namely:—

“but regret that the Address
fails to mention agout the failure
of the Central Government to
solve the Official lenguage prob-
lem resulting in serious develop-
ments in various parts of the coun-
try.”  (278).

That at the end of the motion, the MR. CHAIRMAN: The following

following be added, namely:— amendments may please also be mov-
ed:
“but regret that among other
omissions in the Address the S. No. 12t0 21
most glaring omission is the one 80 to. B4
to make a reference to the deplor- 131 to 134
uble situation that has erisen as 158 to 160
a consequence of adopting an ill- 235 to 243
considered resolution ‘along with 260 to 272

3092 (Ai)LSD—5.
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SHRIMATI SUSEELA GOPALAN
(Ambalapuzha): I beg to move:

That at the end of the motion, the
following be added, namely:—

“but regret to note the failure
to ban automation in LIC, Oil
Companies and various public
and private sector undertakings.”
(12)

That at the end of the motion, the
following be added, namely:—

“but regret to note the failure
to fix a national minimum wage
based on the rules laid down by
the 15th session of the Indian
labour Conference.” (13).

That at the end of the motion, the
following be added, namely:—

“but regret to note the failure
to include Cochin Shipyard in the
Fourth Five Year Plan.” (14).

That at the end of the motion, the
following be added, namely:—

“but regret to note the failure
to continue rice subsidy to Kerala
State.”. (15).

That at the end of the motion, the
following be added, namely:—

“but regret to note the failure
to allot sufficient funds for the
development of Kerala.” (16).

SHRI GANESH GHOSH (Calcutta
South): 1 beg to move:

That at the end of the motion, the
following be added, namely:—

“but regret to note the failure
to condempn the U.S. aggression in
Vietnam.” (17).

That at the end of the motion, the
following be added, namely:—

“but regret to note the failure
to prevent the South African re-
presentatives from participating
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in the UNCTAD—II Conference”

(18).

That at the end of the motion, the
following be added, namely:—

“but regret to note the vindica-
tive attitude of the Government
towards West Bengal.” (19).

That at the end of the motion, the
following be added, namely:—

“but regret to note the failure
to distribute waste land to the
agriculture workers and poor pea-
sants.” (20).

That at the end of the motion, the
following be added, namely:—

“but regret to note the failure
to end country’s dependence on
foreign food.” (21).

SHRI KANWAR LAL GUPTA
(Delhj Sadar): I beg to move:

That at the end of the motion, the
following be added, namely: —

“but regret that there is no
mention in the Address of the
need for abolition of food zones in
country.” (80).

That at the end of the motion, the
following be added, namely:—

“but regret that there is no
mention in the Address of any
positive steps to check dis-integ-
rating forces such as anti-national
activities of Sheikh Abduilah,
lawlessness riots and goondaism
on account of regional and lingu-
istic feelings.” (81).

That at the end of the motion, the
following be added, namely:—

“but regret that there ig no
mention in the Address of the
any positive steps to take hack
lost territories of India from
Pakistan and China’ (82).
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That at the end of the motion, the
following be added, namely:—

“but regret that there iz mno
mention in the Address of any
positive gteps to check price rise
and to provide minimum basic
amenities to people.” (83).

That at the end of the motion, the
following be added, namely:—

“but regret that there is no
mention in the Addrress of any
steps to bring forward legislation
for uniform civil law.” (84).

SHRI BAL RAJ MADHOK (South
Delhi): I beg to move:

That at the end of the motion, the
following be added, namely:—

“but regret that there is no
mention in the Address of the
activities of anti-national elements
and disrespect shown to the na-
tional flag in Assam, and cases
of arson in Gauhati on the 26th
January.” (131).

That at the end of the motion, the
following be added, namely:—

“but regret that there is no
mention in the Address of the
serious situation in East Asia and
its repercussions on India as
also the concrete steps to be taken
to face them.” (132)

That at the end of the motion, the
following be added, namely:—

“but regret that there iz no
mention in the Address of
making the entire country one
single food zone after abolishing
the various food zones,” (133).

That at the end of the motion, the
tollowing be added, namely:—

“but regret that there is no
mention in the Address of the
situation arising out of aggres-
sive posture of Pakistan and China
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towards the gecurity of India and

the steps to be taken to meet the

same.” (134),

SHRI BEN] SHANKER SHARMA
(Banka): I beg to move:

That at the end of the motion, the
following be added, namely:—

“but regret that there is no
mention in the Address that the
Government failed to take any
action in Assam even after ihe
clear admission of the Home
Minister that the State Gowvern-
ment totally failed in maintaining
law and order in Gauhati on and
after the 26th January, 1968.” (158)

That at the end of the motion, the
following be added, namely:—

*“but regret that there i mno
mention in the Address of the
break-down of the State admin-
istration in Assam after the 26th
January, 1968.” (159).

That at the end of the motion, the
following be added, namely:—

“but regret that there is no
mention in the Address of the
failure to ease the food situatiom
even after a bumper crop this year
on account of wrong policies of
the Gavernment.” (160).

SHRI SHRI CHAND GOYAL
{Chandigarh): I beg to move:

That at the end of the motion, the
following be added, namely:—

“but regret that there is mno
mention in the Address of the
failure to grant the arrears of
dearness allowance at the Central
rates to the employees of Haryana
Government, which has been
granted to their counterparts serv-
ing in the State of Punjab.” (235).
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That at the end of the motion, the
following be added, namely:—

“but regret that there is no
mention in the Address of the
failure to grant dearness allow-
ance at the Central rate to the
employees serving the Union ter-
ritory of Chandigarh who have
been allocated to the State of
Haryana.” (236).

"That at the end of the motion, the
following be added, namely:—

“but regret that there is no
mention in the Address of the
failure to solve the problem of
unemployeq Engineers in the
country.”  (237).

~That at the end of the motion, the
tonuwins be added, namely:—

“but regret that there iz no
mention in the Address of the
failure to solve the problems of
lecturers and .teachers serving in
the privately managed colleges
and schools regarding their emo-
luments and conditions of service.”
" (238).

.'nnt at the end of the motion, the
following he added, namaely:—

“but regret that there is no
mention in the Address of the
failure to pay emoluments to col-
lege tacherg and school teachers in
aecordance with the recommenda-
tions of the Kotharj Commisaion.”
(239).

That at the end of the motion, the
following be added, namely:—

. “but regret that there is no
‘mention in the Address of the
fajlure to provide for mny. repre-
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sentative elected body for the
administration of Chandigarh.™
(240).

That at the end of the motion, the

following be added, namely:—

“but regret that there iz mo
mention in the Address of the
failure to decide the criteria for
the appointments of Governors in
future in view of the formation ot
non-Congress Governments in a
number of States.”  (241).

‘That at the end of the motion, the

following be added, namely:—

“but regret that there iz no
mention in the Address of the
failure to make proper arrange-
ment for the safety of late Shri
Din Dayal Upadhaya when he
was travelling from Lucknow to
Patna on the 10th February, 1968
by Sealdah Express.” (242).

~That at the end of the motion, the
following be added, namely:—

“but regret that there is no
mention in the Address of the
failure to appoint by the Central
Government of high powered Com-
mission of Enquiry to probe inw
the causes of the tragic death of
Shri Din Dayal TUpadhyaya in
mysterioug circumstapces on the
night between the 10th and 11th
February, 1988." (243).

SHR! Y. S. KUSHWAH .(Bhind): 1

beg to move:

That at the end of the motion, the

following be added, namely:—

“but regret that no mention has
been made in the ‘Address of the
need to encourage the Ayurvedic
system of medicine.” (269).
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That at the end of the motion, the
following be added, namely:—

“but regret that there is no
mention in the Address of the
need for steps to establish diplo-
matic relations with Israel and
Formosag and to re-instal Dalai
Lama Government in Tibet” (270)

That at the end of the motion, the
following be added, namely:—

“but regret that the Address
fails to condemn the continuance
of cow slaughter in India.” (271).

That at the end of the motion, the
following be added, namely:—

“but regret that there is mo
mention in the Address of the
need to scrap the policy of na-
tionalisation of industries.” (272).

MR. CHAIRMAN: The amendments
are also before the House.
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